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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No.166 of 2024 (SZ)

IN THE MATTER OF:

Tribunal on its own motion SUO MOTU based on the
News Item in Dinamalar, Chennai edition, Newspaper
dt: 06.05.2024, under the caption, “Uprooting of trees
in ECR slope in goes violation of Green Tribunal
orders”.

And

1. The Chief Secretary,
Government of Tamil Nadu,
Secretariat, Chennai-09

2. The Additional Chief Secretary / Commissioner,
Greater Chennai Corporation,
Ripon Building, Chennai — 03

3. The District Collector Chennai,
Singaravelar Maaligai,
Rajaji Salai, Chennai -01.

4. The Secretary to Government of Tamilnadu,
Highways and Minor ports Department,
Chennai -09.

5. The Chairperson,
Tamilnadu Pollution Control Board,
Mount Salai, Guindy,
Chennai-32 e Respondent(s)

STATUS REPORT FILED ON BEHALF OF THE 4T RESPONDENT

I, P.M.Rajaganapathi, S/ o.Masilamani, aged 57, presently discharging my
duties as the Divisional Engineer (H), CMDP, Division - I, Chennai -16 on

full Charge, file the report as.

1. The Hon’ble National Green Tribunal, Southern Zone Chennai on

15.05.2024 by its own motion has filed this SUO MOTU case based on




ro

the News Hem in Dinamalar, Chennai cdition, Newspaper dt:

06.05.2024, under the caption, “Uprooting of trees in LCR slope in gocs
violation of Green Tribunal orders”. In this regard, |1 l‘(:.‘l[)(:()lrl.l“y submit
a detailed report as follows:

It is respectfully submitted that the land acquisition work of “Forming
Six Lanc of ECR from Km 11/8 - 23/2 Thiruvanmiyur to Akkarai (LA)"
was administratively sanctioned for Rs.10.00 Crores vide G.O.Ms.
No0.229/ Highways & Minor Ports (HWI1) Department, dated:
14.11.2005 and 3t Revised Administrative Sanction (RAS) for Rs.940
Crores was accorded vide G.0.Ms.No.50/Highways and Minor Ports
(HP2) Department, dated: 12.05.2023. The copy of the G.0. is annexed
as Exhibit No: I & II.

It is respectfully submitted that the Land Acquisition works for ECRis
involved in 6 villages namely Thiruvanmiyur, Kottivakkam,
Palavakkam, Neelankarai, Injambakkam and Sholinganallur. As Land
Acquisition works advanced, the Highways Department commenced
the road widening work from Kottivakkam to Akkarai duly obtaining
Administrative Sanctions from the Government vide
G.0.(Ms).No.157 /Highways and Minor Ports (HW1)Department/dated
16.12.2019, G.O.(Ms).No.133/Highways and Minor Ports (HW2)
Department/dated 15.12,2021 and G.0.(Ms).No.128/Highways and
Minor Ports (HW2) Department/dated 14.07.2022. The Project road
starts at Km 13/615 and ends at Km 22/300 with Kottivakkam,
Palavakkam, Neelangarai, Injambakkam and Sholinganallur Villages.

The copy of the G.O. is annexed as Exhibit No: Il IV & V.

It is respectfully submitted that East Coast Road (ECR) is a State
Highways road SH 49 connecting Thriuvanmiyur to Mahabalipuram
- Marakkanam -~ Puducherry. The ECR originates from Chennai city

and ends at Kanniyakumari., The Fast Coast Road is an important




Arterial Road in Chennai city. It is an alternate road to reach

Kanniyakumari along the coast of Bay of Bengal.

It is respectfully submitted that due to rapid urbanization along this
road, the area surrounding ECR is now densely populated and it is
upgraded to Chennai Corporation limit and the road has become
insufficient to cater the present day traffic, heavy traffic congestion
occurs even in normal working hours and also become prone to road
accidents. Further, there is no proper drainage facilities in the road.
During rainy season due to absence of proper drainage facilities in the
built-up areas, overflowing of rainwater on road is happening
frequently. This causes difficulty to the road users. Hence, it was
proposed to widen and improve the stretch from divided four lane
configuration to a divided six lane configuration with improved
pedestrian movements, improved operation efficiency, enhanced
safety and to ensure free flow of traffic to the road users and easy

access to the local public.

It is respectfully submitted that in order to widen the existing road of
ECR from four lane to six lane, the land acquisition work is inevitable.
On completion of land acquisition works, shifting of EB Utilities /
other Utilities and removal / transplantation of live trees are being
carried out and thereafter on the extreme Highways boundary the

storm water drain is constructed and road is widened.

It is respectfully submitted that in order to widen the road at
Kottivakkam and Palavakkam villaée limits, 123 live trees were found
to be removed from the project stretch. In this regard, a proposal was
submitted to the District Green Committee for necessary orders. The
District Green Committee having District Collector, Chennai as
Chairman of the committee had an elaborate discussion in its meeting
dated 23.11.2022 and orders were given to cut down fhe 123 trees

and plant 1230 new saplings in the ratio of 1:10 as compensatory
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plantation. The copy of the proposal submitted to the District Green
Committee having details of 123 live trees and copy of the Minutes of
the 5% District Green Committce, Chennai arc annexed as Exhibit No:

VI & VII.

It is respectfully submitted that based on the orders of the District
Green Committece, Chennai dated 23.11.2022, 123 trees were
auctioned for removal in Kottivakkam and Palavakkam areas of the
East Coast Road and the trees were also cut and removed. Further, it
is respectively submitted that the Forest Department has provided a
demand of Rs.53,04,650/- for creating Compensatory Greening
plantation of 1230 numbers at the ratio 1:10 for felling down of 123
live trees. Necessary steps are being taken by the Highways
Department to obtain Revised Administrative Sanction from the
Government for paying the demand early. The copy of the
Compensatory Greening plantation demand received from the Forest

Department is annexed as Exhibit No: VIII.

It is respectfully submitted that in order to widen the existing four
lane road to six lane of ECR from Neelangarai to Sholinganallur at Km
15/700 - 22/300, it became unavoidable to remove 8356 trees. So, a
proposal for removal of 856 live trees was placed before the District
Green Committee, Chennai for necessary orders. In this regard, the
District Green Committee vide its meeting held on 12.07.2023 issued
orders for removal of 758 trees, transplantation of 97 trees and
retention of 1 tree as it is standing. The Strychnos nux vomica L.(Etti)
tree is retained since it has medicial and religious value. Further, the
District Green Committee has issued orders to carry out
compensatory plantation of about 7580 numbers of new saplings in
the ratio 1:10, The copy of the proposal submitted to the District

Green Committee having details of 856 live trees and copy of the



10.

11.

Minutes of the 9th District Green Committee, Chennai are annexed as

Exhibit No: IX & X.

It is respectfully submitted that based on the recommendation of
District Green Committee dated: 12.07.2023, the Forest Department
was requested to provide tree value for felling down of 758 trees. The
District Forest Officer, Chennai, Forest Department furnished the tree
value of Rs.2,92,816/- for felling of 758 live trees on 11.09.2023.
Thereafter, auctions were conducted by the Highways Department
and Rs 4.24 lakhs was paid by the successful tree cutters towards
tree value amount for removal of 758 trees ,which are unavoidable in
the road development works. The copy of the tree value furnished by
the District Forest Officer, Chennai, and Copy of the Tender notice
invited for felling of the trees and copy of the work order issued to the

successful contractor are annexed as Exhibit No: XI, XII & XIII.

It is respectfully submitted that a demand of Rs.3.26 crore was
obtained from the District Forest Officer, Chennai for planting 7580 -
new saplings in lieu of felling: 758 live trees. The Highways
Department is taking steps to obtain Revised Administrative Sanction
from the Government for paying Rs.3.26 crore amount towards
compensatory plantation to the District Forest Officer, Chennai. In
the meantime, an interim amount of Rs.50 lakh was paid to the
District Forest Officer, Chennai on March 2024 towards rising new
saplings for compensatory plantation .Balance amount of Rs 2.76
crores has to be paid to the Forest Department. The copy of the
Compensatory Greening plantation demand received from the Forest
Department and copy of the Divisional Engineers (H), CMDP
proceedings for making payment of Rs.50,00,000/- to the District
Forest Officer, Chennai are annexed as Exhibit No: XIV & XV.



12.

13.

14.

It is respectfully submitted that as per the orders of District Green
Committee Chennai, required steps were taken to transplant the 97
live trees in between Neelangarai to Sholinganallur stretch. In this
regard, tender was called by the Highways Department on 26.12.2023
and the work of transplantation of live trces was awarded to M/s.
Babuyji Civil Construction, Chennai on 12.01.2024. Later, M/s.Babuji
Civil Constructions engaged Thiru.Syed and his team from Green care,
Coimbatore based NGO for carrying out the transplantation work, as
they have right skill sets and expertize in tree txjansplantation works.
The copy of the Tender notice and work order issued for
transplantation work of live trees are annexed as Exhibit No: XVI &

XVIL.

It is respectfully submitted though handful number of Government
Departments at various districts were approached permission was
granted by the Executive Engineer, Zone -XV, Greater Chennai
Corporation for transplanting 97 live trees and planting 7580 numbers
of new saplings as Compensatory plantation in the bund area of Sri
Raman Thangal Lake at Sholinganallur on 09.10.2023. Further, the
Forest Department has recently requested for planting the
compensatory plantation of 7580 numbers at Heavy Vehicle
Factory,Avadi . The copy of the Forest Department Letter requesting
compensatory planting at HVF,Avadi and Copy of GCC permission
letter obtained for planting compensatory plantation / transplanting

97 live trees are annexed as Exhibit No: XVIII.

It is respectfully submitted that while carrying out the transplantation
work of live trees, the branches of tree were pruned, the cut parts of
the branches were covered with cow dung and tied with gunny bags
and then the trees were uprooted. with JCB, l.iftcd with crane and
placed in the vehicle for transportation. Therealter, without disturbing

the roots the transported trees were placed into the trenches excavated
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16.

at Sri Raman Thangal Lake bund with the original mother soil,
cocopeat, ncem oil cake, vermicompost and necessary fertilizers. The
copics of the photos showing tree transplantation works carricd out 1s

annexed as Exhibit No: XIX.

It is respectfully submitted that as per the orders of the District Green
Committee, Chennai dated: 12.07.2023, 97 number of the live trees
inbetween Neclangarai to Akkarai stretch of ECR has been
transplanted to Sri Raman Thangal Lake bund, Sholinganallur. Now,
many number of transplanted trees are found sprouted with new
leaves. The transplanted trees are maintained properly and watered
daily using water tanker and also with pumpset arrangements. The
copy of the photo showing the maintenance and watering of

transplanted trees is annexed as Exhibit No: XX.

It is respectfully submitted that it is unavoidable to leave the live trees
as such without removing / transplanting, since the trees are
obstructing the widening project of ECR. The trees are removed /
transplanted as per the directives of the District Green Committee,
Chennai and the directives of the District Green Committee has never
been violated. The Highways Department has taken sincere efforts and
implemented the instructions of the District Green Committee
properly. The efforts taken by the Highways Department in
transplanting live trees at ECR was appreciated in many news articles
and media. The photographic evidence of the execution of these works
is submitted herewith for kind consideration. However, 100% success
rate of transplanted live trees depends on many factors like soil
conditions, weather conditions, adaptability of transplanted trees,
maintenance factor and many other natural factors, The copy of the
News article relating to the tree transplantation work of ECR is

annexed as Exhibit No; XXI.



17. It is respectfully submitted that allegations made in the news article
published on 06.05.2024 in the Tamil Daily named “Dinamalar,
Chennai edition, Newspaper” under the caption, “Uprooting of trees in
ECR slope in goes violation of Green Tribunal orders” is false. The

Respondents strictly adhering to the requirements prescribed under

the law.

It is therefore prayed that this Hon’ble Tribunal may be pleased to accept
this status report and action taken report on file and pass such further

orders which it deems fit to the case and thus render justice.

r\/

Signature: i™ '7;,1 Tiken

Divisional Engineer (H)
C.M.D.P Division-I,
Alandur, Chennai- 16
Date:



VERIFICATION

I, P.M.Rajaganapathi, S/o.Masilamani, aged 57, presently discharging my
dutics as the Divisional Engincer (H), CMDP, Division — [, Chennai -16
solemnly affirm that the contents of this report are true to the best of my

knowledge based on the records and I have not suppressed any facts.

Signature: f

Divisional Engineer(H},
C.MLD.P Division-1, '
Alandur, Chennai- 16,

Date:
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High AN
'ghways and Minor Ports Department — Revised Administrative Sangf”rgﬁ‘\f‘fé Takd

Acquisition for 12 : L1
: proposals — Approved by Revised Administrati :
Committee held on 20.02.2023 — Accorded — Orders — issued. ministrative Sancion

Highways and Minor Ports (HP2) Department

G.O.(Ms) No.
(Ms) No.50 Dated: 12.05.2023

GrmuSlmmg AsSeor 29, Smoudrenai wan@ 2054
Read:

1. G.0.(Ms).No.457, Revenue and Disaster =~ Management
Department, dated 20.09.2022.

2. Minu’ges of the Revised Administrative Sanction committee
meeting held on 20.02.2023.

ORDER:

In the Government order first read above, orders were issued constituting a
Committee consisting of Commissioner of Land Administration (Convener), Finance
Secretary or his Nominee (Member), Secretary of the concerned Administrative
Department (Member), Head of Department/ nominee of the requisitioning
Department/ Agency and Representative of Legal Affairs Secretary (Member) for
approval and recommendation of Revised Administrative Sanction (RAS) proposals

only for Land Acquisition.

2. The Chief Engineers of Construction and Maintenance, Projects, and Metro
wing of Highways Department have placed 12 proposals before the 3™ Revised
Administrative Sanction Committee Meeting held on 20.2.2023 for approval and
recommendation for land acquisition cost only. The Revised Administrative Sanction
Committee constituted as per the Government order first read above has approved
and recommended 12 proposals to the Government as detailed below:

Sl Name of Provision Amount Actual Balance Total Reason for
No. Work Extent of for LAin | sanctione RAS fund Project RAS and
& lands Original d for amount | required cost Present Status
involved AS RAS -l required of Wortkl_L'and
AS G.O. No. (in amount | /RAS-lI Acquisition
& date Sq.mts.)
Rupees in Crore
Projects Wing \
7) (8) 9
1 2 3 (4) (5) (6) ( i
g.) Const(ru)ction 51516).50 22.61 53.35 34.9418 13.9767 67.32 Exe to delay in
of ROB at .
Km 118/8 of 17.24 32.38
Krishnagiri- (for work) (for Work)
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220
Ranipet road 5.37 20.97 (32.38 | Highway stage
in lieu of (for LA) (for LA) + and Railway
existing  LC 34.94) | stage :
No.128 at Work yet to be
1561/12-13 started.
between
Vellore and LA Stage
Katpadi
Railway At the time of
Stations Administrative
sanctioned
G.0. (Ms) tentative land
No.236 value is
HW&MP proposed. Now
(HQ2) Dept. actual
dated compensation is
03.10.2008 calculated as
per section 26
G.0 (Ms) of the
No.80 RFCTLARR Act
HW&MP 2013
(HP2) Dept.
dated
25.05.2016
Construction 33425 43.60 51.70 51.1624 21624 | 60.1624 | Excess due to
of Road Over additional LA
Bridge at km 41.85 49.00 51.1624 | requirement for
0/6 of Bretts (for LA) (for LA) +9.00 ROB as per
Road in lieu demand
of existing received  with
Level 1.75 2.75 interest
Crossing (for (for calculated up to
No.185 at shifting of | shifting of 30.04.23.
Railway km utilities) utilities)
190/400-500 Work Status:
in  between 9.00 (work Only on
Salem Market AS)* completion  of
and Salem ROB at LC 184,
Town Railway *sanctioned the work will be
Station (LC as LS taken over as
185 Bretts provision in the road in
Road ROB) combined which LC 185
RAS for located acts as
G.O. (2D) two works diversion road
No.24 LC 184 & LC for construction
HW&MP 185 (124.89 of ROB at LC
(HQ2) Dept. Work +LA) 184.
dated
29.10.2013 LA stage:
(AS for LA)
No. of village -1
G.O. (Ms) No.
138 HW&MP Total extent of
(HP1) Dept. Land — 0.3343
dated hec.
29.7.2022 19 (5) Award
(RAS for LA) meeting
conducted on
11.02.2021.
G.O. (Ms) No. Draft final award
57 HW&MP proposal to be
(HP1) Dept. submitted to
dated CLA.
27.4.2022
(RAS for Railway Stage:
Not yet started

Work + LA)

o



3. |Construction 5122 34.50 Nil 19.6139
of ROB in lieu & (work + ' 26139 | 37.1139 [ Due to increase
of existing LC 1751 LA) in guideline
No.36 in (19.6139 | value, structural
between + compensation
Vandalur and 17.00 17.50) | and  increased
Guduvanchery (for LA) due to court
Railway case in WP
Staion  at 17.50 (for No.39505  of
Railway  km work) 2016.
36/12-14 (near
Urapakkam) Work Stage
G.0. (Ms) No. Highway stage:
272 HWBMP Wdin ROE
dated complitfdtanfctj_
opened o traffic
(1A38‘; 1.2007 07.04.2022.
Balance service
road and drain
works to be
executed.
Railway stage:
Work completed
in all aspects
LA Stage:
Disbursementﬂ
in progress
4. | Construction 10477 24.50 Nil 8.5309 19332 | 26.5309 | Delay in Land
of Road Over (work + Acquisition due
Bridge in lieu LA) (8.5309 | to Court Cases
of existing LC +18.00) | filed by
No.15 at 6.50 Pattadhars.
Railway Km (for LA)
35/30-32 in LA stage:
between 18.00 Original LPS: -
Thirunindravur (for work) Award passed.
and Tiruvallur Disbursement
Railway under progress.
Stations (near
Sevvapet) Action is being
taken by Spl.
DRO (LA&M),
G.O. (Ms) No. Chennai to take
272 HW&MP possession
(HQ2) Dept. based on
dated judgement and
13.11.2007 handover to
(24.50Cr Highways
including LA) Department.
Additional LPS:
Pre  valuation
approved by
SplDRO (LA
&M), Chennai.
TNHB Land:
TNHB is
requested to
clear the Court
case of 1 TNHB
allottee and
hand over
litigation ~ free
land to
| Highways |
_____J__,;/_/A,_J./J H




Construction
of RUB at
Km 0/2 of
|slamiah
College Road
in lieu of
existing LC
No.81 at
Railway km
198/0-
198/100 in
between
Vaniyambadi
and
Kethandapatti
Railway
Station

G.0. (Ms) No.
272 HW&MP
(HQ2) Dept.
dated
13.11.2007
Construction
of Road Over

8952

Bridge at km
90/2 of
Mailyakarai-
Rasipuram
Tiruchencode
Erode road
(SH 79) in
lieu %)
existing
Railway
Bridge at
Railway km
384/800-
385/0 in
between
Sankaridurg
and Erode
railway

stations.

G.0.(2D) No.
21 HW&MP
(HQ2)
Department
dated
02.09.2013

13.00

(Work +
LA)

Nil

12.50
(for work)

0.50
(for LA)

40.16

34.16
(for work)

6.00
(for LA)

Nil

28

10.5307

—
31.8647

I

4.5307

T27.8647 |

(12.50+

44.6907

(34.16 +
10.5307)

443647 |

31.8647)

I

Department.
special  DRO
(LA&M),

Chennai is
requested 1o
prepare  19(2)
enquiry, Pass

award and hand
over TNHB land
to Highways
Dept. .

Work stage:

Contract
Partially
Determined and
rescinded on
29.12.2022.

Due to delay in
Land
Acquisition.

Highway stage

and Railway

stage :
Work yet to be

started.

LA Stage

Final award to
be passed.

.

As per demand
received  from
DRO

Work Stage:
Highways
portion
Railway
portion stage :
Work
completed.

an

LA Stage:
Final award to
be passed
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C&M Wing W

. ’/j —Dorel —_—
7 ig;’g’:ﬁangm_ 45650 1-1%;7nly 32:2) rl\| T 72322 | 38858 | 2806 |Due to land
. y acquisition was
am Byepass LA) (20.83 | carried out by
and _ +7.2322)| Regular DRO
Kurukkupatti 20.00 RAS-II and Revenue ‘=
(Work 4.08 officials had to
G.0.(Ms). only) (only LA) undertake  the
No.161 acquisition
HW&MP works  besides
(HN2) Dept. the regular g
Dated works and also \
01.10.2012 due to change \
(AS for LA) of LA Act \
Interim  Award i
G.O. (Ms) No. was passed for 2
87 HW&MP an amount of
(HP2) Dept. Rs.2,17,48,469/-
dt. For passing Fina
27.10.2017 Award as pe
(RAS-| for LA) RFCTLARR Act,
2013 fund i -8
G.O. Ms. No. needed. i
18, HW&MP -
(HP2) Dept. Work stage :
dt. 25.2.2019 Work has been
(RAS-Il  for completed in all |
LA) aspects at the &
cost of £
G.0. (Ms) Rs.20.83 Crore. %
No.6 HW&MP 3
(HF2) Dept.
dt. 13.1.2017 ‘
(Work AS) -
Metro Wing
Widening from] 2255 10.00 43.7650 | 21.1143 | 1.8101 455752 | Due to WP No.
Two Lane to (only Work) 15645 of 2020
Four Lane and (Work + LA) (24.4609| filed before the
Strengthening + Madras  High
of Chennai- 19.3041 21.1143)| Court. The said
Ennore Road (for LA) writ petition was
at Km 8/0-13/0 24.4609 disposed of by
(for work) the Hon'ble
High Court vide
G.0.(Ms).No. order dated
| 264 HW&MP 15.12.2021 &
(HW1) Dept. pass award for
dated compensation in -
29.03.2004 respect of the
(AS for work) land comprised
in T.S. No. 93/2,
Ward No. J,
G.0.(Ms).No. Block 5 of
98 HW&MP Thiruvottriyur
(HW1) Dept. within a period
dated ' of eight weexks.
09.04.2007 Moreover
(Work Split up Contempt Court
1 G.0) Case Pending.




Formation of
Easten By-
pass Road at
km 0/8-8/4

G.0.(Ms).No.
264 Highways
(HW1) Dept.
dated
23.09.2004
(LA AS)

G.0.(Ms).No.
104 HW&MP
(HP2) Dept.
dated
26.08.2015
(LARASI)

WORK AS
(four
stretches)

Work-|

Km 0/850 —
3/900

G.O (Ms)
No.64 HW&
MP (HW1)
Dept dt.
16.04.2012

Work:2

Km 5/450 —
8/080

G.O (D) No:
61/HW &
MP (HW2)
Dept dt.
21.03.2018

Work 3:
km 3/900 —
5/450
G.O. (Ms) No:
11 HW & MP
(HW2) Dept,
dt 06.01.2020

116443

1.00
(only LA)

Work AS

Work 1:
(24.00 +
2.5%
Labour
Welfare
fund) =

24.60

Work 2:
33.3563

Work 3:
52.61

[Cost
proposed
for balance
stretch
Rs. 205 Cr
& Rs. 11.00
Cr

I
,75.5049

(only LA)

I
141.961

252.527

(141.961

+24.60

+33.3563

+52.61)

LA stage:
Rs. 19.30 Crore
has been
deposited to
SDRO. Final
Award to be
passed

Work Stage:

Work completed
in all aspects &
handed over 10
ca&Mm wing for
maintenance.

3| Due to increase
in solatium &
additional
market value as
per new Act

Due to increase
in extent of land
acquisition

LA stage
Nedungunram |
and I, Puthur |
and Il - Award
passed
Nedungundram
Ill- 15(1) Stage
Rajakizhpakkam
- Award Stage
Expenditure as
on Feb 2023:
Rs.75.44 Crore

Work stage

Work 1. Km
0/850 — 3/900

Work
completed.
Expenditure:
Rs.27.50 Crore

Work 2. Km
5/450 — 8/080

Expenditure as
on Feb 2023:
Rs.26.11 Crore

Work 3: _km
3/900 — 5/450

I =

Tender stage 4"
call




Balance
stretch: Km
0/0-0/850 &
8/080 - 8/4
(To be
proposed)

Construction

of Grade
Separator
connecting
Medavakkam-
Sholinganallur
road junction,
Medavakkam-
Mambakkam
road junction,
Mount-
Medavakkam
Road Junction
in Marmalong
Bridge-
Irumbuliyur
Road at
Medavakkam

G.0.(Ms). No.
34 Highways
& Minor Ports
(HW1) Dept,
dated:

15.02.2021
(AS for LA)

G.0.(Ms).No.
100,
Highways &
Minor Ports
(HW2) Dept,
dated:
14.08.2015
(Work AS)

G.0.(Ms).No.
64, Highways
& Minors
Ports (HW1)
Dept, dated:
11.05.2022

(Work RAS)

Forming  Six
Lane of East
Coast Road
(ECR)  from
Km11/8-23/2
Thiruvanmiyur
to Akkarai

G.0.(Ms).No.
229 HW&MP
(HW1) Dept.
dated
14.11.2015
(AS for LA)

3.

14568

162.43

(only LA)

1331
(Work)

169.85
( work only)

173.6396

11.2096

343.49

(173.64+

169.85)

Due to
additional
market value at
12 % for part-|
Due to
Additional 39
sqm LA involved

Work Stage
Grade
Separator work

completed.

Road

Storm
Drain

95%

Service
and
Water
Work
completed.

Expenditure
upto Feb 2023

is
Rs.135.58 Crore

LA Stage
Medavakkam | —

Award passed;
Work completed
Medavakkam I
(39 sqm) -
Award Stage.

il

93903.04

10.00
(only LA)

I B

354.66

RAS-I
(only LA)

RAS- Il
778.00
(only LA)

940.00

162.00

1099.96 | Extent of Land

(940.00+ increased due to

15.85+
17.16+
126.95)

Grama Natham
lands. As per
Hon'ble High
Court of Madras
judgment Grama
Natham lands
has to be taken
as per due
Highways Act,
which results in
increase cost.

Due to Private

| negotiation |



©.0.(Ms).No. Work 3:

104 HW&MP 1
26.95 Process | A
c(,:m ) Dept. 32 increaseq cost
12.06.2012 LA
=4 stage
(RAS | for LA) Thlfuvanmwur .
Kottivakkam I,
Palavakkam 1 &
G.0.
48 (Al-/l,\i\)/g!\(/)lp Il, Neelankaraj |
(HP2)  Dept 'nJambakkam I,
dated ' 1V &
30.05.2019 Sholinganalluyr -
(RAS Il for Award Passed.
LA) Kottivakkam Il,
Neelankarai |1,
Injambakkam V &
\;Vork AS (for Thiruvanmiyur Ji
3 stretches) - Award Stage,
Neelankarai (1]
Work I: (HR&C Land)
Km  14/550- 15(2) to be
15/700 Published
G.0.(Ms) Work stage
No.157 Work 1:
HW&MP Km 14/550-
(HW1)  Dept 15/700
dt:16.12.2019 Work in progress.
Expenditure (as
Work 2: on Feb 2023):
Km 13/615- Rs.8.09 Crore
14/550
Work 2:
G.O. (Ms) No Km 13/615-
133 HW & MP 14/550
(HW2) Dept. Work is in
dt.15.12.2021 progress
_ Expenditure (as
VKVork 11% - on Feb 2023):
m 5/700- Rs.11.00 Lakhs
22/300
Work 3:
G.0. (Ms) No. Km 15/700 -
128 HW & MP 22/300
(HW2) Dept. Work order to be
dt:14.07.2022 issued
12 | Widening and 4271 12.00 18.31 28.5200 | 23.0535 Due to increase
Strengthening (work + LA) in Lapq'
of Chennai- (Work + LA Acquisition cost
Chithoor- for private land.
Bangalore 0.87 17.54 Patta ;vere i
- for work issued recently to
road Km 18/0 (for LA) | ( ) Gramanathar
22/6. 0.7 lands in
, Poonamallee
(for LA) town hence
G.0.(Ms).No. increase in land
264, acquisition
Highways extent.
(HW1)  Dept,
dated: Work Stage:
23.09.2004 Completed
AS (Work + excluding LA
LA) portion &
handed over to
C&M wing for
maintenance.
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Highways o]
(H?NZ) Dept, e
dated: 'fb‘Ward FI)Da'ssetd
or rivate
20.09.2010 Lands (3023
RAS gqm)l ti
revaluation in
(Work+ LA) progress for HR
& CE Lands
(473 Sgm)
15 (2) to be
published for
Gramanatham
lands.
Expenditure as
on February

2023 is
Rs. 17.54 Crore

.
1469.1115

Total 318997.54
1l

3. Based on the recommendation of the Revised Administrative Sanction
xamination, hereby accord Revised

mittee, the Government, after careful e

anction for an amount of Rs.1469.1115 Crore (Rupees One
d Sixty Nine Crore, Eleven Lakh and Fifteen Thousand

only) towards land acquisition cost alone for acquisition of total extent of

318997.54 Sq.mts of lands for above 12 works and also accord financial sanction for

a sum of Rs.321,49,72,000/- (Rupees Three Hundred and Twenty One Crore, Forty

Nine Lakh and Seventy Two Thousand only) for the current financial year 2023-2024.

321.4972

Com
Administrative S
Thousand Four Hundred an

4. The expenditure sanctioned in para-3 above shall be debited to the following

Head of account:-

Head of Account for the work in Serial No.1 of para 2 above: Rs.13,97,67,000/-
5054 — Capital Outlay on Roads and Bridges — 80 — General — 800
_ Other Expenditure — State’s Expenditure —JT - Construction of
Railway Over Bridges / Railway under Bridges - 416 Major works-

01. Major Works.
(IFHRMS DPC:5054- 80- 800 — JT — 41601)

Head of Account for the work in Serial No.2 of para 2 above: Rs.2,16,24,000/-
“5054 - Capital Outlay on Roads and Bridges — 80 — General —
800 — Other Expenditure - State's Expenditure - JJ.
Construction of Over and Under Bridges in lieu of Existing
Level Crossings 464 — Lands—01. Lands.
(IFHRMS DPC: 5054-80-800-JJ-46401)

e work in Serial No.3,4 & 5 of para 2 above: Rs.32,41 .18,000/-
s and Bridges — 80 - General — 800
enditure — JT — Construction of
der Bridges — 416 Major works-

Head of Account for th
5054 — Capital Outlay on Road
_ Other Expenditure — State’s Exp
Railway Over Bridges / Railway un

01. Major Works.
(IFHRMS DPC: 5054-80-800-JT—41601)




Head of Account for the work in Serial No.6 of para 2 above: Rs.4,53,07,000/-
5054 — Capital Outlay on Roads and Bridges — 80 — General —
800 — Other Expenditure — State’s Expenditure — JJ -
Construction of over and under Bridges in lieu of Existing level
crossings — 464 — Lands-01. Lands.
(IFHRMS DPC:5054- 80- 800-JJ—46401)

Head of Account for the work in Serial No.7 of para 2 above: Rs.3,88,58,000/-
and the expenditure should be met from the existing budget provision.
5054 — Capital Outlay on Roads and Bridges — 03 - State
Highways-337 - Road Works - State’s Expenditure-Ji.
Comprehensive Road Infrastructure Development Programme

(CRIDP) — State Highways-416. Major Works-01. Major Works.
(IFHRMS DPC: 5054-03-337- JI — 41601)

Head of Account for the work in Serial No.8 & 9 of para 2 above:  Rs.68,26,65,000/-

“5054 — Capital Outlay on Roads and Bridges — 80 General — 800
— Other Expenditure — States Expenditure — JW — Chennai

Metropolitan Development Plan - Traffic and Transport
Improvement in Chennai City — 416 Major works- 01- Major
works”

(IFHRMS DP code: 5054-80-800-JW-41601)

Head of Account for the work in Serial No.10& 11 of para 2 above: Rs.173,20,96,000/-
“5054 — Capital Outlay on Roads and Bridges — 80 General —
g 800 — Other Expenditure — States Expenditure — JW — Chennai
Metropolitan Development Plan - Traffic and Transport
Improvement in Chennai City — 464 - Lands- 01- Lands”
(IFHRMS DP code: 5054-80-800-JW-46401)

Head of Account for the work in Serial No.12 of para 2 above: Rs.23,05,35,000/-
“5054 — Capital Outlay on Roads and Bridges — 80 General -
800 — Other Expenditure — States Expenditure — JW -
Chennai Metropolitan Development Plan - Traffic and
Transport Improvement in Chennai City — 416 Major works-
01- Major works.”
(IFHRMS DP code: 5054-80-800-JW-41601)

5. Necessary additional funds of Rs.317,61,12,000/- will be provided in
Revised Estimates/ Final Modified Appropriation 2023-2024 to meet the.expenqnure
sanction in para 3 above. Pending provision of such fu_nds, the thef Engineer
(Highways) Projects, Chief Engineer (Highways) Construction and Maintenance and
Chief Engineer (Highways) Metro are authorized to incur the expenditure sanctioned
above. This expenditure should be brought to the notice of the Legislative Asse.mbly
by Specific Inclusion in the Supplementary Estimates 2023-?024. The thef Englneedr
(Highways) Projects, Chief Engineer (ngh_ways) Con§truct|on and Maintenance T\nl
Chief Engineer (Highways) Metro are dlrecteq to mc[ude the _expendlture while
sending the budget proposal for Revised EstlmatelelpaI Modlﬂed Appropna_xtlon
2023-2024 and also send the draft explanatory notes for inclusion of the expenditure

P
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supplementary Estimates 2023-2024 to Go in Ei
ment, without fail. vernment in Finance (B.G-l/ PW-)

6. This order issues with the concurrence i
of Finance depart ide i
tJogéNs.1%273/PW-I/2023, dated: 12.05.2023 with Additional Sanctign ergggrvrildoeﬂl)t;
undred and Eight) (IFHRMS Additional Sanction Ledger No.2023050108) .

(By order of the Governor)

' Pradeep Yadav
Additional Chief Secretary to Government

To
The Director General, Highways Department, Chennai-600 025

The Chief Engineer (Highways), Construction and Maintenance, Chennai-600 025
_The Chief Engineer (Highways), Projects, Chennai-600 025

The Chief Engineer (Highways), Metro, Chennai-600 025.

The Accountant General, Chennai-600 018/ 600 035.

The Pay & Accounts Officer (South), Chennai- 600 035.

The District Treasury Officer concerned

Copy to:
The Finance (PW-I/BG-I/IINV&M-I) Department, Secretariat, Chennai-600 009
f Minister, Secretariat, Chennai-600 009

Office of the Hon’ble Chie
tant to Hon’ble Minister Public Works, Secretariat,

The Special Personal Assis

Chennai - 600 009.
he Additional Chief Secretary to Government,

The Private Secretary to t
Highways & Minor Ports Department, Chennai-600 009

SF/SC
(C.No.606/HP2/2023)

JIForwarded by order//

NP bl
O9or" M50

Section Officer

=

\



ABSTRACT

Announcements — Announcement made by the Hon’ble Chief Minister during the
demand of Highways and Minor Ports Department - “Widening the East Coast
Road (ECR) to six lane from km 14/550 - 15/700” at Palavakkam Village -

Administrative Sanction — Accorded — Orders — Issued.

Highways and Minor Ports (HW1) Department

Dated:16.12.2019

G.0.(Ms) No. 157
afsmfl, smisSHons 30, Hlapaudr@paunmsst(h 2050

Read:-

1. G.0.(Ms) No.229, Highways (HW1) Department, dated 14.11.2005
2. G.0.(Ms) No.104, Highways and Minor Ports (HW1) Department , dated

12.06.2012
3. G.0.(Ms) No.48, Highways and Minor Ports (HP2) Department , dated

30.05.2019
4. From the Chief Engineer (H), Metro Letter No.1950/2010/AE-V, dated

23.04.2019 and 20.08.2019

dkkkkkkkhkkk

ORDER:-

_In the Government Order first read above, Government accorded Administrative
Sanction for Rs.10.00 Crore for Land acquisition for the work of “Forming six lane of
ECR from Km 11/800 — 23/200 of Thiruvanmiyur to Akkarai”.

2 In the Government Order second read above, Government accorded Revised
Administrative Sanction-I for an amount of Rs. 354.66 crore, due to increase in land
cost and structural valuation.

3. In her letter fourth read above, the Chief Engineer (H), Metro has stated that
the Right to Fair Compensation and Transparency in Land Acquisition, Rehabilitation
and Resettlement Act, 2013, has came into effect from 01.01.2014 and as per this act,
the valuation of land for the six villages namely Thiruvanmiyur, Kottivakkam
Palavakkam, Neelangarai, Enjambakkam and Sholinganallur is in progress. Further thé
Compensation to be paid to the land owners has increased due to increase in solatium
from 30 % to 100 % as per the above act & additional market value for the increase in
cost of land at the rate of 12 % for every year from the date of 15 (2) Notification.
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been
Hence Revised Administrative Sanction-Il for an amount of Rs. 778.00 Cr,-ct)reegfsdated
obtained in G.O. (Ms) No.48, Highways and Minor Ports (HP2) Department, are i
30.05.2019.1t is informed that, land acquisition process of the above six villages

various stages. Out of the above, Interim award was passed for the Palavakkam Village :

and possession taken over by Highways Department.

4. In the meantime, among others the Hon'ble Chief Minister of Tamil Nadu has
made the following Announcement on the floor of Assembly during the budget demand
of Highways & Minor Ports Department for the year 2019-2020:-

| r@QEsTemeT QUEBBST UGSl 2 Eremouls uaflseT WHmIb 2 GuibureurhiseT
e5.409 Gmmg wSHOGD HLLULED. SdG HLDHSOIE  FTme  WHDID
Spaunssndliyi Goul’ g6 uNev &EMTedov FHSHGESD SLSSlcv Gobureud &L B uew,
HipdE SLHSOTE FTonee BHIesE aubld sLs50wmbg Bm eflssL s
SBOILESSID -uesll HmIb Smburb Slpd @ Unaudlésnemon uesl Sp&lucmen emumis
299 Gamq. wSHICleH uaflsar GuhGsteremtiu@b. Goeib, C\&FcTemeT, Smeicl smbS
gnenoulilcv emL_L6v umid &FhSHGleo Sreor(p “U” euqg.eu Guibumsvbiser e.110 Gsmg
&G &1L Ou(pib".

5. As the above work has been announced by the Hon’ble Chief Minister during
Budget Demand 2019-2020 and also considering the Land Acquisition completed
portion, importance of widening of ECR, the Chief Engineer (H), Metro has requested
the Government to accord Administrative sanction for Rs.18.00 Crore for the work of

“Widening the East Coast Road (ECR) to six lane from Km 14/550 — 15/700" at
Palavakkam village.

6. The Government after careful examination accept the proposal of the
Chief Engineer (Metro), Highways Department and accord Administrative Sanction at a
restricted cost of Rs.15,85,00,000/- (Fifteen crore and eighty five lakh only) for the work
of “Widening the East Coast Road (ECR) to six lane from km 14/550 — 15/700" -at
Palavakkam village and accord sanction for Rs.25,00,000/- (Rupees twenty five lakh
only) for the financial year 2019-20.

7. The expenditure sanctioned in Para-6 above shall be debited under the
following head of account:-

5054- Capital outlay on Roads and Bridges — 80 — General — 800 — Other
Expenditure — State's Expenditure - JW - Chennai Metropolitan
Development Plan — Traffic and Transport Improvement in Chennai City -
416 - Major Works — 01 Major Works.

(DPC 5054-80-800-JW-1608) old

(DPC 5054-80-800-JW- 41601) IFHRMS
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' 8 The expenditure sanctioned in Para-6 above is an item of “New Instrument of
Service”. The approval of the Legislature will be obtained in due course. Pending
approval of the Legislature, the expenditure may be initially met by drawal of an
advance from the Contingency Fund. The Chief Engineer (Metro), Highways
Department is authorized to draw and disburse the amount sanctioned in para-6 above.
The Chief Engineer (Metro), Highways Department is directed to calculate the actual
amount required for the period upto next supplementary estimates and apply for
sanction of the same as advance from the Contingency Fund to Finance (B.G-l)
Department directly in Form “A” appended to the Tamil Nadu Contingency Fund
Rules, 1963 along with a copy of this order. Orders for sanction of an advance from the
Contingency Fund will be issued from Finance (B.G-l) Department. He is also directed
to send a draft explanatory notes for including the above expenditure in the

Supplementary Estimates 2019-20 to Finance (BG-l) / Finance (PW-I) Department
without fail.

9. This order issues with concurrence of Finance Department vide its U.O.No.
62462/PW-1/2019, dated 11.12.2019 and Additional Sanction Ledger No.2448
(Two thousand four hundred and forty eight).

K.Manivasan,
Principal Secretary to Government (FAC)

To
/‘Fié)hief Engineer (H), Metro, Chennai-25

The Accountant General, Chennai-18

The Pay and Accounts Officer (South), Chennai-35

Copy to:

O/o.Hon'ble Chief Minister, Chennai-9

The Special Personal Assistant to Deputy Chief Minister, Chennai-9
The Private Secretary to Principal Secretary to Government (FAC),

Highways and Minor Ports Department, Chennai-9

The Finance (PW-I / BG-l) Department, Chennai-9

The National Informatics Centre, Chennai-9

C.No0.5344/HW1/2019

SF/SC -

lIForwarded By Order//

Qo2

(B.Rukmani)
Under Secretary to Government
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ABSTRACT

Highways and Minor Ports Department — Metro Wing — “Widening the East Coast Road
(ECR) to six lane from Km 13/615 - 14/550 at Kottivakkam Village™- Admmtstrative
Sanction — Accorded ~ Orders - Issued.

Highways and Minor Ports (HW2) Department

G.0O.(Ms) No. 133 Dated: 15.12.2021
Sovay, sntSSHlens—29, HlasaudrEpanmai@ 2052

Read:

G.0.(Ms) No.229, Highways (HW1) Department, dated 14.11.2005

2. G.O.(Ms) No.104, Highways and Minor Ports (HW1) Department, dated
12.06.2012

3. G.O.(Ms) No.48, Highways and Minor Ports (HP2) Department, dated
30.05.2019

4. G.0.(Ms) No.19, Highways and Minor Ports (HW1) Department, dated
21.01.2020

5. G.O.(Ms) No.157, Highways and Minor Ports (HW1) Department, dated
16.12.2019

6. From the Chief Engineer (H} (FAC), Metro Letter No.903/ 2021/ AE-V, dated

06.05.2021

-

ORDER:

In the Government Order first read above, among other orders, Government
have accorded Administrative Sanction for Land acquisition for a sum of Rs.10.00 crore
for “Forming six lane of ECR from Km 11/800 — 23/200 of Thiruvanmiyur to Akkarai”.

2. In the Government Order second read above, Government have accorded
Revised Administrative Sanction for a sum of Rs.354.66 crore for the work of “Forming
six lane of ECR from Km 11/800 - 23/200 of Th;ruvanmlyur to Akkarai”.

3. In the Government Order third read above, Government have accorded
Revised Administrative Sanction-ll for a sum of Rs.778.00 crore for the work of
“Forming six lane of ECR from Km 11/800 — 23/200 of Thiruvanmiyur to Akkarai”.
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4. in the Government Order fourth read above, Government have accorded a
sum of Rs.219.92 crore for the work of “Construction of Grade Separator at the
intersection of Lattice Bridge Road and East Coast Road at Thiruvanmiyur junction”.

5. In the letter sixth read above, the Chief Engineer (H), Metro has stated that the
stretch from km 11/800 to km 23/200 of the ECR starts at Thiruvanmiyur and ends near
Akkarai via Kottivakkam, Palavakkam, Neelangarai, injambakkam and Sholinganaliur
Villages and the Land Acquisition works on these villages are in various stages.

8. The Chief Engineer (H) (FAC), Metro has stated that the stretch from Km
11/800 — 13/615 is covered in the work of “Construction of Grade Separator at the
intersection of Lattice Bridge Road and East Coast Road at Thiruvanmiyur junction”,

which is sanctioned in Government Order 4" read above.

7 The Chief Engineer (H), Metro has also stated that the Land Acquisition was
completed in the stretch from Km 14/850 - 15/700 at Palavakkam Village and
Administrative sanction has also been accorded for the sum of Rs. 15.85 crore for the
work of “Widening the East Coast Road (ECR) to six lane from Km 14/550-15/700 at
Palavakkam Village”, vide Goverr)ment Order fifth read above.

8. The Chief Engineer (H), Metro has also stated that for the
in-between stretch from Km 13/615 - 14/550 at Kottivakkam village” Land Acquisition
Award has been pronounced on 20.01.2021 and compensation is being paid to land
owners.

9. The Chief Engineer (H), Metro has therefore requested the Government to
sanction a sum of Rs.18,57,00,000/- as Administrative Sanction for the work of
“Widening the East Coast Road (ECR) to six lane from Km 13/615 - 14/550 at
Kottivakkam village”.

10. The Government after careful examination, accept the proposal of Chief
Engineer (H) (FAC), Metro and accord Administrative Sanction at a cost of
Rs.17,16,00,000/- {Rupees Seventeen crore and sixteen lakh only) for the work of
“Widening the East Coast Road (ECR) to six lane from Km 13/615 - 14/550 at
Kottivakkam Village”, as detailed below; and accord financial sanction for a sum of
Rs.2,00,00,000/- (Rupees two crore only) in the current financial year 21-22 and the
balance amount will be released based on the requirement.

| SI.No Description Amount Sanctioned
- {Rs.)
Value of Work - 13,565,34,165.00
26 | Variation in SOR (5%) 60,50,632.00
27 Provision for sign board, name 15,00,000.00
board & centerline painting etc.,
28 Provision for Lighting 30,00,000.00
Arrangements
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29 | Provision for Avenue Plantations 15,00,000.00
30 Provision for underground utility 7,00,000.00
' ducts
31 Provision for shifting the EB 1,00,00,000.00
utilities etc.,
32 Provision for advertisement 6,00,000.00
charges
=33 Provision for Escalation charges 60,50,633.00
5% per year,
34 | Quality control charges (1%) 12,10,126.00
35 Road Safety Audit (1%) 12,10,126.00
36 Provision for Labour Welfare 12,10,126.00
Fund (1%)
37 Provision for Petty Supervision 30,25,316.00
and contingencies (2.5%)
Total 17,15,91,124.00
(or)
17.16 crore

11. The expenditure sanctioned in para-10, above shall be debited to the
following head of account:-

5054 -~ Capital Outlay on Roads and Bridges — 80 General -
800 — Other Expenditure — States Expenditure — JW — Chennai Metropolitan
Development Plan — Traffic and Transport Improvement in Chennai City — 416.
Major works ~ 01, Major Works”

IFHRMS (DP code: 5054-80-800-JW-41601)

12. The Chief Engineer (H) (FAC), Metro is authorized to incur the expenditure
sanctioned in para-10 above.

13. The expenditure sanctioned in Para 10 above shall constitute an item of
“New Instrument Service” and approval of the Legislature will be obtained in due course.
Pending approval of the Legislature, the expenditure will be initially met by an advance
from the Contingency Fund. The Chief Engineer (Metro) (FAC), Highways Department is
directed to calculate the actual amount required for the period upto next Supplementary
Estimates and apply for sanction of the same as advance from the Contingency Fund to
Finance (B.G-I) Department directly in Form ‘A’ appended to the Tamil Nadu
Contingency Fund Rules, 1963 along with a copy of this order. Orders for sanction of an
advance from the Contingency Fund will be issued from-Finance (B.G-I) Department.
The Chief Engineer (Metro) (FAC), Highways Department is also directed to send a draft
explanatory notes for inclusion the above expenditure in the Supplementary Estimates
2021-2022 to Finance (BG-I/PW-I) Department without fail.
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14. This order issues with the concurrence of Finance Department vide its
U.0.No.54910/PW-1/2021 dated:13.12.2021 and Additional Sanction Ledger No.1132
(One thousand one hundred and thirty two).

(By Order of the Governor)

Dheeraj Kumar
Principal Secretary to Government

To

The Chief Engineer (H) (FAC), Metro, Chennai-25

The Accountant General, Chennai-18

\v,'g%e,Pay & Accounts Officer (South), Chennai-35

Copy to:

The Office of the Hon'ble Chief Minister, Chennai-9

The Special Personal Assistant to Minister for Public Works
(Buildings, Highways and Minor Ports), Chennai-9

The Private Secretary to the Principal Secretary to Government,
Highways & Minor Ports Department, Chennai-9

The Finance (PW-I/BG-I/II/W.M.| ) Department, Chennai-9

C.No.6383/HW2/2021

SF/SC

/IForwarded By Order//

LA'C v 22 %

(A.Ganesh Kumar)
Unde{aSecretary to Government

%&?




ABSTRACT

Announcement — Announcements made in Assembly during the Budget Session
2022 — 23 — “Widening the East Coast Road (ECR) to six lane from Km 1_5!7 00 -
22/300 at Neelangarai, Injambakkam and Sholinganallur villages™ Administrative
Sanction — Accorded - Orders — Issued.

Highways and Minor Ports (HW2) Department

G.0.(Ms) No.128 Dated:14.07.2022.
suS s ool 30, SHapaudropammeay 2053

Read:-

From the Chief Engineer (H) (FAC), Metro Letter No.1445/ 2021 /
NIS - Km 15/700 — 22/300 / AE-V / dt. 09.05.2022
Order:

The Hon'ble Minister Finance and Human Resource Management has made
the following announcement on 18.03.2022 on the floor of the assembly budget
during the year 2022-2023.

Sypses sLbscor sioofld SHsfiss b CursGerss
GrflFmnd (GopsSL, Dbseor ool BITGDE FIEDoEDIL <5 miaulE
sneowns Swotiu@Spiay Safluongb. SapensnblyLi, Gsm g anssD,
UTwadsd UGSHmeic Sésmmoemu  Iseiufspeshe abhoscTCa
Sigind Deflssiur_Garorg. Bomuseoy, Fosabundsh, Gsmblhismdgpmile
o diar  Bpepdrar  smemevs uHE 135 Gamg emumb GFovallcy
ppiapléstenowns SwoUuBSsUU@h. wmoseyrsSlHG Souted 2 _drer
&Juc'pdsgds sLheso oo Gl QB[ EHFTCDLEST B emaNUSSIL b
QluenLlug)  Opmfjuter Hésc  Sissu_ @,  HioTGeublE
SEiUGSgIb vallsdr aflenrailss @sm_ivstuEib.

FIeDoUILUINS

2. Based on the Announcemen

i t, the Chief Engineer (H |

S m : er A

—eglt?t];o?cei. ltrx:twr,a,él:'fc??”ﬁgﬂn'proposal for the rema?ning st(ret)ctgFfrc?m)' KMmet:%nhgg
15/700 - 22/300 at Neelg ening the East Coast Road (ECR) to six lane from Km

of Rs.139.17 crore. ngarai, Injambakkam and Sholinganallur villages” at a cost

3. i .
Land A;Z?ng:ff Etgglm;er “'('j) (FAC), Metro has furt
compensation is in Ward has been pronounced and di
Inwlla_ge_s. For Neg‘:?;f:ﬁﬂ héeeiqngarai-l, Injambakkam-| to IVisgﬁgTiiment -
egotiation proposa| js under procelgjsambakkam-\/, Gramanatham portionsga:r?\gt:

her stated that with respect to
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4. The Chief Engineer (I_-I) (FAC).. Metro has therefore requested the
Government to accord Administrative Sanction for a sum of Rs.139.17 Crore for the
work of “Widening the East Coast Roa_d (ECR) to six lane from Km 15/700 - 22/300
at Neelangarai, Injambakkam and Sholinganallur villages".

5 The Government after careful examination, accept the proposal of the Chief
Engineer (H), (FAC), Metro and hereby accord Administrative Sanction at a
restricted cost of Rs.126,94,70,477/- (Rupees One hundred Twenty Six Crore Ninety
Four lakh Seventy thousand Four hundred and Seventy Seven only) (as annexed in
this G.0.) and financial sanction for a sum of Rs.6,00,00,000/-(Rupees Six Crore
only) for the financial year 2022-23 and the balance amount will be provided in the
subsequent financial years for the work of “Widening the East Coast Road (ECR) to
six lane from Km 15/700 - 22/300 at Neelangarai, Injambakkam and Sholinganallur

villages”.

6. The expenditure sanctioned at para-5 above, shall be debited under the
following head of account:-

“5054-Capital Outlay on Roads and Bridges — 80 General — 800 Other
Expenditure - State's Expenditure — JW — Chennai Metropolitan Development
plan — Traffic and Transport Improvement in Chennai City - 416 Major Works
— 01 Major Works.”

(IFHRMS DPC: 5054-80-800-JW-41601)

7. The expenditure sanctioned in Para-5 above is an item of “New Instrument
of Service”. The approval of the Legislature will be obtained in due course. Pending
approval of the Legislature, the expenditure may be initially met by drawl of an
advance from the Contingency Fund. The Chief Engineer(H), Metro(FAC), is
directed to calculate the actual amount required for the period upto next
Supplementary Estimates and apply for sanction of the same as advance from the
Contingency Fund to Finance(B.G-1) Department directly in Form 'A’' appended to
the Tamil Nadu Contingency Fund Rules, 1963 along with a copy of this order.
Orders for sanction of an advance from the Contingency Fund will be issued from
Finance (B.G-1) Department. He is also directed to send a draft explanatory notes
for including the above expenditure in the Supplementary Estimates 2022-23 to
Finance (B.G-1/PW-1) Department without fail.

8. The Clj:ief Engineer (H), (FAC), Metro is authorized to incur the
expenditure sanctioned in para 5 above.

9. This order issues with the Concurrence of the Finance Department Vide its
U.0.No.34514/Pw-1/2022, Dated:13.07.2022 and Additional Sanction ledger
No.0667(Six hundred and Sixty Seven). (IFHRMS Additional Sanction ledger

No.2022070667)
(By Order of the Governor)
Pradeep Yadav
Principal Secretary to Government
To

The Chief Engineer (H), (FAC), Metro,Chennai - 600 025
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Highways and Minor Ports (HW2) Department
/ ANNEXURE
G.0.(Ms)No.128, Highways and Minor Ports (HW2) Department, dated
14.07.2022.
{ Sl.No Description Sanctioned
amount (Rs).
r \ Value of work 101,32,44,655/-
Ky Provision for Road safety 1,25,00,000/-
V \appurtenances such as sign board,
Name board & centerline painting etc.,
| 32 | Provision for lighting arrangements 2,00,00,000/-
[ 33 Provision for Shrubs Plantations 90,00,000/-
| 34 Provision for under Ground utility ducts 40,00,000/-
35 Provision for shifting the EB utilities etc., 7,00,00,000/-
36 Provision for Advertisement Charges 5,00,000/- |
37 Provision for Escalation Charges 5% per 9,04,68,273/-
year for 2 years
38 Quality control charges @1% 90,46,827/-
39 Road Safety Audit (1%) 90,46,827/-
40 Provisions for Labour Welfare fund 90,46,827/-
@1%
41 Provisions for petty supervision and 2,26,17,068/-
Contingencies @ 2.5%
Total 126,04,70,477/- |
S.Anandhan

Joint Secretary to Government

/[True Copyll

\ Yn,uf

Section Officer

&
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Kottivakkam 29.08.2022

m Tree No | Tree Name l ;]
LHS Eastern Side
1 1 Neem Anayathamman kovil
L (Kottivakkam) |

2 la Teekoma Anayathamman kovil

3 2 Gulmohar Anayathamman kovil
—1 (Kottivakkam)

4 3 Polyalthia Bata show room
T

5 3a Pomogranate Union Bank
PE—

6 4 Neem
[—

7 4a Neerium Saradha School
ﬁ 4b Teekoma Saradha School
—

9 4c Ixora Saradha School

T
— I
10 S Neem H—
-
11 6 Neem —'____——_'iaik”/
o
TM Bank

12 7 Neem -
F,,/

13 7a Ornamental shrub-2nos I

—
o | o fpwesem L
I—
15 7c |Gwa
— sharffudhis store
6 | 8 [pwem
L sharffudhis store
17 g  |Pungd®
[

18 oa  |Neem ——]

L — _ Thalapakkatti/KFC

19 9b Odh1yarr1

L — 4 Thalapakkatti/KFC
20 gc [Tamal® _——
L 10C pump
T | oa |weepnsfE
e
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/

22 9e¢ Ornamental palm [OC pump

23 of Ornamental palm [OC pump

24 10 Copper Palm

25 11 Copper Palm
Private land next to bharat

26 l1a Subabul petrol pump
Private land next to bharat

27 11b Subabul petrol pump
Private land next to bharat

28 llc Prosopis petrol pump

RHS Western side

1 11d Subabul

2 11 e Wild badam

3 11f Subabul

4 11g |[Subabul

S 11 h Wild badam

6 111 Neem

7 11 Neem

8 11k Wild badam

9 111 Wild badam

10 11m Wild badam

11 11 n Wild badam

12 110 Wild badam

14 11p Wild badam

119 Wild badam

12 Copper pod

12a Subabul

Private land




12b Subabul
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18 | Private land
[ i —————
19 1 12¢ |Subabul : Private land
- ! _ [ | ST
\
20 13 | Juava |
21 13a Seetha palam :
. : - ——— S
22 13b Weeping fig ‘ “
- S | |
23 13c Rovyal palm ] l
_ - — f
24 14 Neem 1{
25 15 Peepal i
26 15a Royal palm )
G
27 15b Neem \
P
28 16 Neem ‘
P
29 17 Copper pod \
30 17a Neem \
31 18 Gulmohar \
32 19 Gulmohar \
33 19a Terminalia Arjuna
: 34 19b Neem _
35 19¢  |Odhiyam )
SR B—
Polyalthia
Gulmohar
[ndian badam
[ndian badam T

Neem

Ncem

/_\
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]
24 \Neem

|
, l
25 Royal palm | IR

44
45 26 Rovyal palm ﬂ\ S
46 27 Royal palm
+ ! 4 [ . o A
a7 27a  |Royal palm
- — I I
48 27b Royal palm
e
49 28 Mango
50 29 Neem
IS B -
/ {

S
N
ASSISTANT DIVISIONAL ENCTNETR (H)

CMDP, SUB DIVISHh -
. CHENNAL-600 032.
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Palavakkam 29.08.2022
/—\
L,NO TREE NO Tree Name
T LHS T .
__ LHS Eastern side
1 1 Neem
e~ _h\—’\_\_;
2 2 Odhiyam cuttrans
/-_‘“\\_‘
3 3 Copper palm
e
4 4 Neem
/—\
5 4a Neem
e
0 S Gulmohar
/—'\\_
7 6 Gulmohar
S S
8 ba Peepal
9 6b Peepal
10 6c Ashoka Corporation office
IT 7 Gulmohar
k2 8 Gulmohar
“,n‘{? 8a Neem
i
nl 14 8b Neem
15 8c Odhiyam
16 8d Weeping fig
17 8e Neem
18 8f Drumstick
19 9 Gulmohar
DO 10 Copper palm
;)T 10a Peepal
5 11 Gulmohar
;3 12 Neem
" 13 |Copper palm
5 o 14 Neem
|
‘¥
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RHS westernside I
1 15 Manila tamm:d”ld/’]’_\ ‘/,z‘
2 15a Date palm B N W
3 15b Indian jamun (Naval) opp st. Antony Church ‘
4 15¢ Subabul .
S 15d Sababul |
6 16 Copper palm ]
7 16a Peepal
8 17 Peepal
9 18 Custard
10 19 Custard
11 19a Ornamental Tree
12 20 Copper Palm ~
13 21 Gulmohar Palavakkam school
14 22 Gulmohar
15 23 Portia X
16 23a Gulmohar J
17 24 Peepal J
18 24a Palmyra
19 24b Palmyra
20 24c Bamboo

NV fhg,

ISTANT DIVISIONAL ENG IN
o ) E
CMDP, Sus DIVISION-IE
CHENNAL-600 U3

.

R (H) Assistant £
C.M.D.P Di
Section-11 Che
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Minutes of the 5™ District Green Committee meeting held at the Conference

Hall, 4™ Floor, District Collectorate, Chennai on 23.11.2022

The District Green Committee meeting was conducted under the
Chairperson, District Collector, Chennai District on 23.11.2022. The following

officials have attended the Meeting:

Present:

1 | Tmt. S. Amirtha Jothi IAS,
District Collector,
Chennai District.

Chairperson

2 | Thiru. S.Shanmugam,
District Forest Officer,
Chennai District

Member Secretary

3 | Thiru.A.R.A.Jayaraj
District Revenue Officer,
Chennai

Member

4 | Thirumathi.PG.Srividhya,
- | Deputy Director of Agriculture,
Agriculture Department, Chennai.

Member

5 | Thiru.S.Sundarrajan,
Assistant Director,(CPWD)
Horticulture Department, Chennai

Member

6 | M.Sree Devi,
Statistical Officer,(CPWD)
Horticulture Department, Chennai

Member

7 | Tmt. M.Nivethitha,
Superintendent of Park
Greater Chennai Corporation

Member

8 | Tmt. V.Manju,
Superintendent of Park
Greater Chennai Corporation

Member

9 | Thiru.V.Sugumar, Park Oversees,
Head Quarters,
Greater Chennai Corporation

Member

10 | Tmt. P.Padma, Personal Asst. to CEO,

Education Department, Chennai.

Member
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11 | Thirumathi.N.Dharani,
Assistant Director, Member
Industries and Commerce Department

12 4 Thiru.G.Dhakshinamoorthy,
Divisional Engineer(H)(FCA), Member
Highways Department, (CMDP) Chennai.

13 | Thiru.D.Eswaran,

Assistant Conservator of Forest,
Chennai Forest Division, Invitee
Forest Department

14 | Thiru.T.Vijayakumar, Environment Specialist,

CMRL, Chennai. Invitee
15 | Mr. G.Thangaraj, District Co-Oridinator
National Green Corps (NGC), Member
Chennai.
16 | Dr.T.D.Babu,
Trustee, Nizhal Trust (NGO) Member

The District Collector, Chennai District/ Chairperson, District Green
Committee welcomed all the members of the Committee. The District Forest
Officer, Chennai/ Member Secretary, DGC placed the meeting agenda before
the committee and the deliberations taken on every agenda were detailed as
follows:

* Introduction of all members to District Green Committee.

* The proposals requesting permission for tree felling/ transplantation/
pruning were placed before the Committee. In total, twenty nine
proposals (submitted by Chennai Metro Rail Corporation Ltd (CMRL) —
10 Nos, Greater Chennai Corporation (GCC) - 5 Nos, Highways
Department(CMDP) -respectively 3 Nos, ITI (Guindy & North Chennai
- 2Nos, Central Public Works Department(CPWD) - 1 No and General
Public 9 - Nos were placed and discussed in detail. The needs for the tree
felling were explained by the representatives of Highways, CMRL and
GCC. Based on the site inspection reports and justification of the
proposals submitted, Committee is recommendation/decision over the
proposal were duly recorded (annexure 1)

* Verified pending details of past District Green Committee Meeting
minutes.
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Highways Department placed proposal for expansion of road at
Kottivakkam and Palavakkam village inECR road the trees need to be cut
are 125 No's and they will plant 1200 Nos of trees as compensation and
the Chairperson instructed H/W Department officials coordinate with
Corporation for compensation planting activities and have to plantl:10
as compensation ratio.

The Chairperson suggested the H/'W Department to coordinate with the
Forest Department for transplantation, planting activities and raising of
nursery.

The Chairperson requested CMRL to avoid exotic species for
compensative plantation.

An ‘Expert Committee’ shall be constituted for taking decision on
Heritage trees. The decision on retaining/ Felling / translocation of
heritage trees shall be made after getting approval from the State green
committee :

The Member Secretary requested the Chairman regarding the
appointment of ‘Nodal Officers’ from every department so as to fix
responsibilities for obtaining required details on GTM activities such as
planting works carried out by the concerned department; planting
activities done on the lands of the concerned, monitoring and further
maintenance, etc., on regular basis. The Chairman opined that the HODs
of all Department shall be addressed requesting for the nomination of
suitable ‘Nodal officer’ from the department concerned.

The Member secretary requested the Chairperson to formation of Sub
Committee from every Department for District Green Committee and
the Chairperson instructed the details of Officials to be included for Sub
Committee.

The Member Secretary sought the details of requirement of saplings for
current year andnext year for planting from GCC.

The Member Secretary requested all the members of the committee to
place the plantation details done so far by their department concerned; .
and to communicate about the sapling requirements and the available
OSR Lands, vacant lands, river banks, bunds of water bodies, etc., for
carrying out tree planting in the subsequent years.
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* The Member, Mr. Babu from the Nizhal Trust, NGO has requested to the
Chairperson to create toll free helpline number for District Green
Committee.

The meeting ended with Vote of Thanks by the Member Secretary.

sd/XXX

District Collector, Chennai/
Chairperson,
District Level Green Committee

/By Order / \\N 3& \v)’»@\/ﬁv‘é\’v

The Additional Personal Assistant (Land)
Chennai District

g
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District Green Committee, Chennai District

List of Proposals Placed before Green Committee for tree felling/ Transplanting/’l’runingon 23.11.2022

Proposal
submitted by/
Name of the
Department

Committee’s
Located in Decision on the
the project Proposal

site (Approved/Rejected)

Project Name No.of Trees Remarks of the Committee

Location of the Project
implementation

Construction of
Metro work

Venugopal Nagar

47

Out of the 47 trees proposed,
Approval has been accorded for:

e Felling of trees-47 Nos.

Approved

Construction of
Metro work

Puraisaivakkam

36

Out of the 36 trees proposed,
Approval has been accorded for:

Retention of trees - 2Nos
Felling of trees- 26Nos
Transplantation -6Nos
Pruning -2Nos

Approved

3 CMRL

Construction of
Metro work

Anna Nagar to
Thirumangalam Bridge

190

Out of the 190 trees proposed,
Approval has been accorded for:

Retention of trees - 8Nos
Felling of trees-121Nos

Transplantation -43Nos
Pruning -18Nos

Approved

Construction of
Metro work

Kodambakkam
Powerhouse to
AlwarthiruNagar

63

Out of the 63 trees proposed,
Approval has been accorded for:

e Felling oftrees-63Nos.

Approved




Proposal Project Name  Location of the Project  No.of Trees Remarks of the Committee Committee’s
submitted by/ implementation Located in Decision on the
Name of the the project Proposal
Department site (Approved/Rejected)
5 CMRL Construction of | Madipakkam to ELCOT 11 Out of the 11 trees proposed. Approved
Metro work Approval has been accorded for:
e Felling of trees-10Nos
e Transplantation -1Nos
6 CMRL Construction of | Sterling Road 11 Out of the 11 trees proposed. Approved
Metro work Approval has been accorded for:
e Felling of trees-10Nos
e Transplantation -1Nos
7 CMRL Construction of | Perambur Barracks Road 4 Out of the 4 trees proposed, Approved
Metro work Approval has been accorded for:
e Felling of trees- 2Nos
e Transplantation -2 Nos
8 CMRL Construction of | OtteriSaft 23 Out of the 23 trees proposed, Approved
Metro work Approval has been accorded for
e Felling of trees- 6Nos
‘e Transplantation -11Nos
e Pruning - 6Nos
9 CMRL Construction of | Greenways Station 4 Out of the 4 trees proposed, Approved
Metro work Approval has been accorded for:
e Felling of trees - 4Nos
10 CMRL Construction of | Adyar Junction 3 Out of the3 trees proposed, Approved
Metro work Approval has been accorded for:
e Felling of trees-2Nos
e Transplantation -1Nos




Proposal Project Name  Location of the Project  No.of Trees Remarks of the Committee Commnittee’s
submitted by/ implementation Located in Decision on the
Name of the the project Proposal
Department site (Approved/Rejected)
11 CMRL Construction of | CTC,Butt Road and 63 Out of the 63 trees proposed, Approved
Metro work Alandur Approval has been accorded for:
e Felling of trees -63Nos
12 CMRL Construction of | Grain Market, Sai Nagar . 195 Out of the 195 trees proposed, Approved
Metro work Bus Stop, Elango Nagar Approval has been accorded for:
Bus Stop
e Felling of trees-120Nos
e Transplantation -75 Nos
13 GCC Junction of General and 1 Approval has been accorded for: Approved
South Avenue Junction
' e  Felling of tree -1No
(dead tree)
14 GCC Construction of | No.26 Arignar Anna 1 Tree has been retained (Change of Rejected
Apartment Street, Avvai Nagar, location of entrance of gate)
Entrance Perambur, Chennai.
15 GCC SWD Old No.9 New No.17, 1 Approval has been accorded for: Approved
2nd Street,
Postal Colony, West e Felling -1No
Mambalam, Chennai.
16 ITIL, Guindy Construction of | Transformation ITI 4.0 6 Out of the6 trees proposed. Approved
new workshop | Industry,Guindy, Approval has been accorded for:
building Chennai-32.
N e Felling -6Nos
17 ITI, RK Nagar Construction of | Khatbada 3 Out of the3 trees proposed. Approved
new workshop | Kathivakkam main Approval has been accorded for:
building Road,North Madras,
e Felling -3Nos




Proposal Project Name  Location of the Project  No.of Trees Remarks of the Committee Committee’s
submitted by/ implementation Located in Decision on the
Name of the the project Proposal
Department site (Approved/Rejected)
Chennai - 21
18 | Highways Department | Construction | Madhya Kailash 225 Out of the225 trees proposed, Approved
of Great Approval has been accorded for:
Separator
e Felling of trees-151Nos
e Transplantation -74Nos
19 | Highways Department | Widening the | Kottivakkam 78 Out of the78 trees proposed, Approved
East Coast Approval has been accorded for:
Road(ECR)
e Felling of trees-78Nos
20 | Highways Department | Widening the | Palavakkam 45 Out of the45 trees proposed, Approved
East Coast Approval has been accorded for:
Road(ECR)
e Felling of trees-45Nos
21 | Mr.Jothimuthu No.13/22, 2™ Street, 1 Approval has been accorded for: Approved
EB-colony,
Athambakkam, e Felling -1No
Chennai-88.
22 | Mrs.VarshaSordia No.17, Ramanan Road, 1 Approval has been accorded for: Approved
Sawkarpet, Chennai —
79. e trimming the root
e Pruning branches
23 | Mr. Chockalingam No.45/23, 1 Out of the 1 trees proposed. Approved
NachiappaChetty Approval has been accorded for:
Street,
N MadhavaPerumalpura e Felling-TNo
m, .
Mylapore,Chennai-04.
24 | Lalit Kala Akademi No.4, 3 Out of the 5 trees proposed. Approved
(National Academy GreamsRoad,Chennai - Approval has been accorded for:

of Art)

06




Proposal
submitted by/
Name of the
Department

Project Name

Location of the Projeet
implementation

No.of Trees

Located in

the project
site

Remarks of the Committee

Committee’s
Decision on the
Proposal

(Approved/Rejected)

e Felling -5Nos
25 | Mr.J. Purushothaman 6th Main Road, 1 Approval has been accorded for Approved
S-Block,
AnnaNagar, Chennai - e Felling -INo
40
26 | Mr. Rammohan 7th Main Road, Raja 1 Approval has been accorded for: Approved
Annamalaipuram,Myla
pore,Chennai -28 e Felling -1No
27 | Mr. Manikandan 36st, 7th sector, KK 1 Approval has been accorded for: Approved
- Nagar.
Chennai e Pruning -1No
(Sri Krishna swamy
College)
28 | Maduravoyal TNHB No.9A, TNHB Sector - 10 Out of the 10 trees proposed. Approved
Sector -11 Apartment 2, Block B-13, Approval has been accorded for:
Owner's Welfare Maduravoyal, Chennai
Association - 600 e Retention of tree - 5Nos
e Felling -5Nos
29 | Mr.M. Soudarajan, New No. 10, Old No 9, 1 Approval has been accorded for: Approved
S/o.Maruthanayagam Cresent Road, 2 Floor ‘
Alekhya Apartment,  Felling -INo
Senoynagar, Chennai -
30
30 | Central Public Work O/o The Assistant 6 Out of the 6 trees proposed. Approved
Department . Director, Chennai Approval has been accorded for:
Horticulture Sub
Division, Transit e Transplantation - 6 Nos
Hostel, Besant
Nagar,Chennai - 90




G oanNes - :
Ua[ljr,z\\q/i/ ’\7,\‘)/0
WA Thiru.Babu/ NGO,
w fo Nizhal Trust/-
bﬂ% W Member.
/\/\,0’8 : W @ \>
Deputy Director of)Agriculture,
N Agriculture Department
Member.

Executive Engineer, (Zone -7)
Storm Water Drain Department/
Member.

Assistant Commissioner, ;
Police Department/
Member

ol

Member.

PN o

District Forest Otticer,
Chennai Forest Division/
Member Secretary, District Green Committee,
Chennai District.

‘ngineer, PWD- WRD/

66

6
J,
/(\/Q W
Thiru.Thangaraj/ District Coordinator, 2 cef,
National Green Corps/ i P
Member. Member.
o | S

Superintending Engineer (Parks), Greater

Chennai Corporation/
Member. Member.
¢ K %/ \1\70""
Chief Education Officer, fer Joint Director, Industrial & Comfherce
Education Department/ Department/
Member. Member.

N

K14
v
Assistant commissio i (ﬁReligious and Additional Director of Horticulture
Endowment Depagtment/ Horticulture Department/

Member. Member.

Executive Engineer, PWD-
Building Construction & Maintenance Department/
Member.
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\

From

S Shanmudam.
Distuct Forest Officer.
Chennal Division
Chennat

Smat @yahoo.In
Eman dloufd@ya Roleo\;‘»t‘?q12023!”&_5'1{-‘.(’_3_0!!:9_9;2@—3

To
Divisianal Engineer (H).

CMDI Division = |
Alanedur, Chenna)-6000 16

N
' ; DP Dwision V-
Sub: Forest - Highways Deparlment CcM ,
Compensatory Greening Plantation — Request Admimstration
Approval — Regarding.
Ref: 1. Highways depariment letlel No 15772019/ECR/JDO

Dated 12.07.2023. ’
2 Green Commitlee approval as per minutes S No19 & 200

meeting held on 23.11.2022

advivTey

| Wish to state that, in responses to your ref 1% ciled, | enclosed herewith the
financial oullay for creating Compensatary Greening Plantation as detailed below
Cost Table

1 Noof | Rate
. : le per
, i Si.No : Description Scedlings | Seedlings Amount
| Estimate for Raising Nursery (30X45)size | 13 171.0808 239590
| of 1353 Nos taller seedlings o ’
‘ ) N S |
| 2 | Estimate for Planting operations 1230 1839.00 | 2261970 '
3 | 1sl year maintenance 1230 | 703.889 865783 ‘
— , B |
4 2nd year maintenance [ 1230 749.61 822020
> RO ¥ . ;
5 | 3rd yr maintenance | 1230 | 825437 | 1015287
l__ Total 5304650

(Rupees Fifty Three Lakhs Four Thousand Six Hundred and Fitty Only)

The above financial oullay was prepared b
esimate, and FSR for the year of 2023-24 and it 1

Kincly be transfer lo the above sald amount lo the (g

ased on the approved madel
enclosed for your reference So
lowing Bank Account



“Name of the Bank l DISTRICT FORES PRFFICER CHENNAT FORES T DIVISHON

"Account no. l V416101558189

.y S S
IFSC code [ CNRRBOOODA L6
|

. ——

MICR Code ( 6000015018

 Bank Name I CANARA DANK
|

Yours Faithfuily,

Drslncglﬂgm\%gf,

Chennai Forest Division,
Chennai.

Copy to: Chief Conservator of Forest, ’@
Chennai Circte, Chennai t[{‘ Ly %‘10“7
S

C-&
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_TI_RHGI:I':-.---
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Minutes of the 9" District Green Committee meeting held at the Conference
Hall, 4" Floor, District Collectorate, Chennai on 12.07.2023

The District Green Committee meeting was conducted under the
Chairperson, District Collector, Chennai District on 12.07.2023. The following
officials have attended the Meeting:

Present:

I | Tmt. M.Aruna, IAS, Chairperson
District Collector,
Chennai District.

2

Thiru. S.Shanmugam, Member-
District Forest Officer, Secretary
Chennai Forest Division. -
3 | Thiru.G.Gulam Jeelani Papa, Member
District Revenue Officer,
Chennai.

4 | Thiru.D.Esvaran, Member
Assistant Conservator of Forests(H/Q)
Chennai Forest Division.

5 | Thiru. P.Lakshmana Kumar, Member
Forest Range Officer,

Head Quarters Range, Chennai.
4 | Thiru.N.Niresh Kumar, Member
Superintendent Engineer of Park,
Greater Chennai Corporation.

5 | Tmt. M.Priyasdharsini, Member
Superintendent of Park(North)
Greater Chennai Corporation.
6 | Selvi. V.Manju,(Central) Member
Superintendent of Park
Greater Chennai Corporation.
7 | Thiru.M.VinothKumar, Member
Assistant Executive Engineer,
Bridges Department,

Greater Chennai Corporation.
8 | Thiru.T.M.Elango, Member
Assistant Executive Engineer,
Bridges Department

Greater Chennai Corporation.
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9 | Thiru.V.Sukumar, Member
Park Oversees, Park Department
Greater Chennai Corporation :
10 |Thiru. Chandrasekaran, Member
Divisional Engineer(CMDP-I)

Highways Department, Chennai.

12 [Mr. G.Thangaraj, District Co-Originator Member
National Green Corps (NGC), Chennai.

13 |Dr.T.D.Babu, Member
Trustee, Nizhal Trust (NGO), Chennai.

14 Thiru.T.Vijayakumar, Invitee
Environment Specialist,
CMRL, Chennai.

15 | Thiru. Kumaran, (SSE/GS/MS) Invitee
Southern Railway, Egmore.

16 {Thiru. Pallav Jain, ' Invitee

Rank-Lieutenant,
Indian Navy.

The District Collector, Chennai District / Chairperson, District Green
Committee welcomed all the members of the Committee. The District Forest
Officer, Chennai/ Member Secretary, DGC placed the meeting agenda before
the committee and the deliberations taken on every agenda were detailed as
follows:

* The proposals requesting permission for tree felling/ transplantation/ pruning
were placed before the Committee. In total, Forty Two proposals (submitted
by Social Welfare and Women’s Department -1No, Sports Development
Authority of Tamil Nadu-1No, District Officer Fire Control And Rescue
Department-1No, GCC - 4Nos, The Principal Commission Of Customs-1No,
CMRL- 2Nos, Highways Department -{No, Chennai Southern Railways-
INo, Indian Navy(Adayar) -1No, and General public-29 Nos were placed
and discussed in detail. The need for the tree felling was explained by the
representatives of Highways Department, Southern Railways, District Fire
Control, CMRL, GCC and General Public. Based on the site inspection
reports and justification of the proposals submitted, Committee is
recommendation/decision over the proposal was duly recorded.

* Approval of 1 tree for felling for Social Welfare and Women’s Rights
Department and 10 trees for felling for Sports Development Authority of
Tamil Nadu through circulation considering the urgency of the work. Placed
before the Committee for information.
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The District Green Committee has approved 1no of tree (Strychnos
nux-vomica) to be retained as the tree is considered as a heritage tree for the
requirement of Highways Department, at ECR road expansion project.

The Chairperson has instructed the GCC to follow proper tree health
management plan.

The Chairperson advised to submit the letter regarding the request :for
permission to cut trees by Public/Government bodies at least ten days prior
to the meeting of the District Green Comnittee.

The Chairperson has instructed to the Committee members and the
representative on the applicant of the proposals to attend the meeting.
Review on all the violation and penalties from the violators for tree abuse
and cutting.

The Chairperson has instructed the Highway Department to maintain
Ecological balance at ECR and maintenance compensation plantation near it.
The Chairperson has instructed the member to plant compensatory plantation
through the Forest Department.

The meeting ended with Vote of Thanks by the Member Secretary.

vy

District Collector, Chennai/
Chairperson,
District Level Green Committee

@
@;\{gg %ﬁ
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9" DISTRICT GREEN COMMITTEE MEETING PROPOSAL 12.07.2023 (FELLING, TRANSPLANTATION, PRUNING)

SL. | Name of the proposal | Address Felling | Trans Pruning | Retention | Total | Reason Committee
No | Institution/ plantation No Decision
Public of
trees
1 Director Of Social Lady WillingtonCampus, Construction Approved
Welfare Kamarajar Salai, Chennai. of new
1 E - 3 4 entrance gate.
2 | Sports Development Meyor Radhakrishnan Dangerous to | Approved
Authority of Tamil Hockey Stadium, Egmore 10 = - - 10 | player and
Nadu widening to
the road
3 District Officer,Fire Sarvey No0.209/3, Okkiyam New Building | Inspection
Control And Rescue Thuraipakkam,South Chennai. 2 - = - 2 Construction pending
Department of Officers
Quarters
4 GCC Zone-12, Division 37, Ward 165 SWD project | Approved
work
Blaji Nagar main road 14 2 - - 16 SWD project | Approved
work
Balaji Nagar 13th Street 3 - - - 3 SWD project | Approved
work
Vallalar Street 3 - - - 3 SWD project | Approved
Work
Thiruvalur Street 8 - - - 8 SWD project | Approved
Work
5 GCC Zone-5,Division-53,Kannan - 1 - - 1 Subway and Approved
Street(Bojarajan Nagar Subway Flyover works
Work)
Zone-4,Division-45 Dr.Ambethkar Subway and Approved
College Road (Ganesapuram 2 1 - - 3 Flyover works

Flyover Work)
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Sl. | Name of the proposal | Address Felling | Trans Pruning | Retention | Total | Reason Committee
No | Institution/ plantation No Decision
Public of
trees
6 GeC Zone-12, Division 158, N. Damage to the | Inspection
No-6,0.No-17, Deffence Officers 1 - - - 1 Residence and | pending
Colony,2nd Cross Street Chennai- risk at
32 residence
7 The Principal No.60 Custom House, Rajaji Construction | Inspection
Commission Of Customs | Salai,Chennai-01 2 7 - - 9 of new pending
complex,
permission
request for
tree
transplantation
8 CMRL Koyambedu Metro Station 2 54 - - 56 | Metro Station | Approved
Work
Sterling Road 10 1 - - 11 | Metro Station | Approved
Work
Kodambakkam 28 23 2 5 58 | Metro Station | Approved
Work
Kellys 33 67 14 1 115 | Metro Station | Approved
Work
Otteri 24 37 13 7 99 | Metro Station | Approved
Work
Pattalam 9 1 - - 10 | Metro Station | Approved
Work
Perambur Barracks Road 26 54 - 3 83 | Metro Station | Approved
Work
9 Divisional Engineer Division 1,Sub Division 2, ECR Widening Approved
Highway Department Road from 15/700 km to 22/300 km 758 97 - 1 856 | Highways
Neelangarai, Injambakkam and Road
Solinganallur Village. "
10 | Southern Railway Egmore Railway Station, Gandhi 43 16 - 3 62 | Railway Approved
Irwin Road, Chennai Department
Work i
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SL. | Name of the proposal | Address Felling | Trans Pruning | Retention | Total | Reason Committee
No | Institution/ plantation No Decision
Public of
trees
11 | MrAbishek Patel, HQ TNP, Port Complex, Varuna Construction | Inspection
Indian Navy, Salai Chennai-09 17 2 5 1 20 | of new pending
INS Adyar Quarters
building site
12 | CM Cell petition 34th Street,Nanganallur. Old tree Approved
K.Chathirasekaran - 1 - - 1 damaging
9444450279 compound
wall and
building
property
13 | CM Cell petition 0.No0.52,N.No.68, 3" Street, Officer Request for Approved
Sankar thangam Colony, Metha Nagar, Chennai -29 - - 1 1 felling tree
9444257770
14 | CM Cell petition Zone 7, Ward-86, No.157, Vallalar Disturbing the | Approved
Mani PH-6374761941 Street,Kulakakarai ,Ambatur - - 1 - 1 tree branches.
15 | Mr.M Ramasamy No.8/21, Vinyaga Kovil Street, Obstruction to | Inspection
9884934866 Sasthri Nagar, West Saidapet, 1 - - - 1 the building pending
Chennai -15 construction
16 | Thiru.A.Chandrasekaran | No.14/5 Dhanalakshmi colony 2nd Damaging the | Not
street.vadapalani ch-26 1 - - - 1 building floor | Approved
and gate
17 | Mr.T.B.Senthamizhselvan | N.No.117, Trust 2nd Main Obstruction Approved
PH.7299903846 Road,Mandhavellipakkam,Chennai.28 - - - 1 1 for car
parking
18 | Mr.Ramasamy No.21 Kathirvelan Street, Mathurai Tree Inspection
PH-9940612288 Meenatchi - 1 - - 1 Damaging for | pending

Nagar, Valasaravakkam,Chennai.87

the Building
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SL. | Name of the proposal | Address Felling | Trans Pruning | Retention | Total | Reason Committee

No | Institution/ plantation No Decision
Public of

trees

19 | Mr.R.Dhanesegar No.11/6, Venkatesapuram 3rd Damaging the | Approved

PH-9384689007 Street, Triplicane,Chennai-05 1 - - - 1 compound
wall and
threatening to
public.

20 | Mr.Lakshmi Ezhilan N.No-16,0.No.48 Jai Apartments, B Threatening to | Approved
PH-8056409323 Narasiman Salai, T-Nagar,Chennai-17 1 - - - 1 public.

21 | Bala Vidya Mandri No.58, Ramachandra Adithanar Road, Damaging the | Approved
Senior Secondary School | Gandhi Nagar,Adyar, Chennai-20 - 1 - - 1 compound
PH-044-24424446 wall and

building
structure

22 | Down Sterling Club No.17/A, Sterling Avenue Tree is in Approved

PH-9841039330 ,Nungabakkam, Chennai-34 - - 1 - 1 danger of
falling at any
time and
threatening to
the public.

23 | Dr.Padmini Raghavan No.78, Kumarappa Street Damaging the | Approved
MD.Deo PH-9840220673 | Nungabakkam, Chennai-34 - - - 1 1 compound

wall.

24 | Geeta Padmanabhan, PMSM( Dr.Radhakrishnan Nagar, Damaging the | Approved
Secretary Marundeeswarar 1 2 - - 3 compound

Nagar,Sivakamipuram,Malaviya wall.
Avenue)
25 | Mr.J.Venkadanarayanan | No.9/55 Kasturi Street, Venkates Damage in the | Approved

PH-7395984492

Nagar, Virugapakkam,Chennai-92

compound
wall and
building.
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SI. | Name of the proposal | Address Felling | Trans Pruning | Retention | Total | Reason Committee
No | Institution/ plantation No Decision
Public of
trees
26 | Mr.A.Balachandran No.27/J.44,Bharathidhasan Street,T- Tree uprooted | Approved
PH-9840262395 nagr,Jaferkanpet,Chennai-83 - - - 1 1 and Damaging
the compound
wall
27 | Susho Subam apartment | Kodambakkam, Trust Puram 4th Damaging Approved
welfare association Street,Puliyur Junction - 1 - - 1 sewage line,
sump, bore
well and
dangerous to
the public
28 | T.Koteeshwaran No 47/22, Sowrarthana nagar 9" Tree is in Approved
Ph.9444327711 street,choolaimedu i - 1 8 1 | slanting
Chennai-94 position and
damaging the
public drain
line
29 | Mr.Gurumurthy Muralis,Market,No.3/2 Venu Tree is in Approved
Colony 1* Street Alwarpet - - 1 - 1 | slanting
Chennai-18 position and
dangerous to
public
30 | Mr.M.Ruban Teeds Garden, 6th Street, Perambur, Dangerous to | Approved
Ph.7094135139 Chennai. 1 - - - 1 the family
members
31 | Mr.K.V.Tilagar MC,92 92 ward No.10/188, 10th block, Deed tree Approved
Ward PH.9941764934 Patinathar Salai, Muggapair. 1 - - - 1 Dangerous to
9448467092 the public
32 | Mr.Ramakrishnan No.27,2nd Main Road, Srinivasa Damaging in | Inspection
PH.9444233969 Nagar,Kolathur. 1 - - 1 2 the building pending
and

disturbance to
the entrance
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SL. | Name of the proposal | Address Felling | Trans Pruning | Retention | Total | Reason Committee
No | Institution/ plantation No Decision
Public of
trees
33 | Vinayak Enterprises N.N0.9,0.No.6 Vengeeswarar Nagar Dead tree Inspection
1st Main Road, Vadapalani,Ch-26 2 - - - 2 dangerousto | pending
the public.
34 | Sundaram Enclave Flat No.185, 6™ Street Secretariat Tree in front | Inspection
Owners Association Colony, Kellys, Chennai-10 - 1 - - 1 of entry gate pending
35 | Whats app Door.No.3, 1° Street,Abiramipuram Pest infested | Approved
1 - - - 1 dangerous
36 | Mohan,Aishwarya Tank bund Road 1% Compound Approved
Apartments Street,Nungabakkam, Chennai-34 - - 1 - 1 wall damage
tree slanting
37 | Mr.Vijayaraj 4/30, 2™ Main Road, Cit Colony, New building | Decision
Mylapore-04 1 construction pending
38 | Life Style Housing & No.61 Orms Road, Kilpauk, 1 distressing to | Decision
Infra Structure Chennai-10 enter the site pending
Ph.9884097000
39 | GCC Zone-12, Part -37, Division — 161 | Storm Water Decision
162,164,165,166 and 167 — Kovalam drain Work pending
basin
40 | CMRL Madhavaram Depot 70 | Metro Station, | Decision
Work pending
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District Green Committee meeting held on 12.07.2023
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TREE VALUATION
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g |Westindianclm  |Guazuma ulmifolia 5| | Fuelwood 0.108 I 0.054] 3000.00 % 0.00 0.00 0.00 0.00| 445000  8246.00,"
S = ber wood 5800 0108 0.50 0054 000 1514.56|  64.65  57.05] 270.00] 1906.26] 1093.74 59.00
- Leucaena leucocephala 30( 35 Fuelwood 5.258 5.258| 0.64 3.365 4000'00 1512.(5)(6) 823(5) o %0 0 00 0.00
E Timb, : : L 514. 2, 73.02 00] 2
g —— ;n Tr wood 0.000 0.000 0.00 0.00 0.00 0.00 360.00] 203033] 1969.67] 6628.00~
Z Mangifera indica 5| 11 uelwood 3.002 1.771 0.00 - - 0.00 LY 0.00 0.00
S Timber wood 0.000 3002/ 0.59 0‘000 0‘00 ?)'00 s a0 L 0.00 0.00 0.00
3 . ; Fuchwood | 0007 e .00 0.00 0.00 0.00, 0.00 0.00, 0.00
k] elid dubid Timber wood 0050 0.057} 0.40 0020 *51(508 fELiﬁ’ 5172 4564 261.00] 1872.92] 1027.08 3.00|-
Moringa gleifera o[ 23| Fuelwood 0881 o . 1456]  51.72|  4564]  459.00] 2070.92| 3029.08 61.00] -
Timber wood | 0,000 0.881{ 0.25 ooeol g»gg - g.%o 0.00 0.00) 0.00 0.00| 0.00 0.00
: : - 00l 000 o000 000 000 of o
Peltophorum pterocarpum 89| 104| Fuelwood 45.080 27.9501” 4000.00] 1514.56 y Y - 000 0.0}
Timber wood oooo|  45080] 062 | ol oaol Bg.(l)z) 70.74] 360.00] 202547 1974.53} 55188.00
Phoenix sylvestris 2 Fuelwood 0.190 0.190] 0.60 0.114] 3000.00] 1514.56 77‘53 6232 2 500 e e o
—— Tx;:nber wood 0.000 ) ) 0000 000 0.0 000 000 738?) 193%8?) 106:38 il
a Tamarind ~ |Pithecellobi uelwood 1570 - ' : - S - 0.00
: . . ) 64.65 26| 309 24
Pongamia pinnata 15| 19} Fuelwood 0.322 1292 0.62 0.200{ 3500.00[ 1514.56]  80.17 %Si g??gg 23333 B o],
Timber wood 0.970 ) 0.601| 5700.00] 151456]  80.17]  7074] s13.00 2178.47] Ir m TP
Svever — SR . ) . 178.47| 3521.53| 2116.00//
ium cumini 4 | Fuclwoo 0.172 0.120] 4000.00
vovg = 0. 0482] 070 00 1514.56]  90.51]  79.87] 360.00] 2044.94] 1955.06]  235.00|-
imber wood 0.310 0217) 6300.00] 151456 9051 7987 567.00 2251.04] 404806  878.00
Tabebuia pallida Fuelwood 0.156 0.094] 3000.00 - ' : : 2
1 cuelwood | | 0.156| 0.60 [~ . 1514.56|  77.58] 6846 270.00] 19 .
Timber wood 0.000 : ) 0.000 0.00 - - 30.60| 1069.40(  101.00
! ! ! 0.00 0.00 0.00 0.00) 0.00 0.00 0.00
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Sl. No.
Place
Survey No

sub trees
Felling charges
per tonne
oading an
unloading
charges per
tonne
Transport
charges per
tonne
Contractor
profit per tonne

No. of main trees

No. of trees including

Density (d) / Tonne
Weight (Tonne)
Total cost to be

Market price per tonne
deducted per tonne

Fair Price per tonn¢

o

Name of the Tree Botanical Name
Tamarind lTamarindus indica
Teak Tectona grandis
Indian Badam \Terminalia catappa
Poovarasu

\Thexgesia populnea

TOTAL -

Total - A

gEes




I o ﬂ 2 é R - = = E © g o
c E = g P s £ :
¢ s £l 2 E | 5y |RE2 Rl 25| 22| & &
- Volume (M) 167 g | SEETLIZEE| EE| 2| % £
c = |EE V= (g/ayx! 2= ¥ EZ53Ez°| E¢ - 2 g s
£ ) £|EE = | £73 ¥ £g 252 |~=2 ] £ 2 E
s Botanical Name gle2 : = > b z = "% | ¢ c °E 2 =
Z Eles = | & & = = | 3T z -
3 3 ] 1 = o1 0181 |28 20w |ze s o < = =
) - E] 240151 |2
Wood type Qty Tota = (1513.36) M) M
1 | —— S
[ Right Hand Side o ¥ o000 15| Rsw| 7531 36000] 2035201 196479 0L 7
. i — . — = = 28 .
Vasai Albizia chbeck Timber wood 0.480 ”'_7 0.66 0.317| 630000 1514.56 85.34 75.31 _:m 00| 2242 3[ wsz 7;) I-l:‘:::l
i Fuelwood 1.896 0.948] 3000.00] 1514.56] 6465 5705 27000] 190626] 10937 1037.00]-
Cashew Anacardium occidentale Timber wood 0,000 1.896| 0.50 0.000 0.00 0.00 0.00 0.00 0.00 000 0.00 0.00
— ‘ Fuelwood 0.508 0218 900,00 151456  5560]  4006[  26100] 1850 [ 101978 22200
Betel nut plam Areca catechu 1 0od 0,000 O.S(lt'l 043 0.000 0.00 0.00 0.00 0.00! 0.00 000 0.00 0.00
il - e T T BT S0R7 51| 241249 6388.000
-1 ‘ Fuelwood 3.837 S ers| 350000] 151456] 8922 7873 40500 20875 2412 3
‘ |Neem Tree A:adirachta indica 103| 133 - o 15.347] 0.69 Zo12| 6800.00F 1514.56 89.22 78.73 61200 229451 450549 35783.00|-
= Timber wood 11.510 [ o7--] - =
= . Fuelwood 0.200 0 R S oeel 300000] 1514.56] 4267  37.65[ 270.00 186388 113512 75.00].
Bombax ceiba 1 Timber wood 0,000 .200| 0.3 0.000 0.00 0.00 0.00 0.00 0.00 0.00) 0.00 (1)()()
sl ) Fuelwood 8657 17| 084 73272 3000.00] 1514.56] 10861 oS 84| 270.00] 198901 101099  7352.00f-
‘ Borassus flabellifer 37| Timber wood 8.650 70 7266] 5200.00] 1514.56] 108.61  95.84] 468.00 1])(8)(7) o ::;l)i ] 21892000
= ) Fuelwood 0.041 0.021] 3000.00] 151456 6465 5705 270.00 19062 ; 23.00]-
Cascabele thevetia \ 2l 2l Timber wood 0.000 08811 05014 000 0.00 0.00 0.00 0.00 0.00 0.00 000 000
Fuelwood | 0.009 odol 071 00061 3000000 T514.56]  91.80]  8L0I[ 27000[ 195737 104263 6.00
: I g |Gotden showeree |Gasia fisnula 2 Timber wood | 0.000 il 0.000 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
2138 - Fuclwood 0.061 ol o3| 0026 0.00] 000 0.00 0.00 0.00 0.00 0.00 0.00
7| |Lemonuree Citrus limon ! Timber wood 0.000 i : 0.000 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
RS . — : “Fuelwood | 0017 goolo [ 0007 000 0.00 0.00 0.00 0.00 0.00 0.00 0.00
3| & |Guon Citrus medica Timber wood | 0.000 i ) 0.000 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
2 j Fuelwood 5333 — 2667]  0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
H ‘CT”““‘T'“ \w a2 | o M med | saa0] P 2610 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
H — . " Fuelwood _ 0.016 o6l 060 | OOIL[3000.00[ 151456 89.22]  78.73] 270.00] 195251 1047.49 12.00
% |Cannonball wee | Couroupild QUIARENTS i Timber wood 0.020 il 0014 520000 1514.56|  89.22] 7873 d468.00| 2150.51] 304949 43.00]-
z — ol o] Fuelwood | 15039059l 64 | - 9.625] 300000 1514.56] 8275  73.02[ 270.00[ 194033 1059.67 10199.00] .
Gulmohar Delonix regia Timber wood 0.000 ] ) 0.000 0.00 0.00 0.00 0.00! 0.00, 0.00 0.00 0.00
Y S oh 5 “Fuelwood | 0.039 9| 0s0| _ 0020| 3000.00] 151456 64.65|  57.05] 270.00] 1906.26] 1093.74 22.00|-
estindian elm  |Guazuma ulmifolia Timber wood 0.000 ¥l 0.000 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Fuelwood 1.462 0036 400000 1514.56] 8275  73.02] 360.00] 2030.33[ 1969.67| 1844.00|~
: . 24| TUEWOOC_1 - Ane 1462| 0.64 | 220 : 5 -
\S“hd"ul \’-‘__——L—“‘“f”" leucocephala . Timber wood 0.000 0.000 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Fuelwood 0.809 0477 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Ma i indic TEETEEE L = 0809 0.59 —~ - B g
b«ngo \Mangr[em indica 2 Timber wood 0.000 ~ 0.000 0.00 0.00! 0.00 0.00 0.00 0.00 0.00 0.00
i Fuelwood 0.036 0.014] 290000 1514.56]  51.72|  45.64] 261.00] 1872.92[ 1027.08
Malz ia dubi __Fuelwo : 0256/ 0.40 | 6 5. 261 2.92 27. 12.00|.
alai Vembu Melia dubia 3 Timber wood 0.220 0088 510000 1514.56| s51.72]  4s5.64]  459.00 207092| 302
070.92| 3029.08]  267.00
S orindalhciaric : Fuelwood 0011 o 025 0.003] 3500.00 1514.56] 3233 2853 31500| 1890.42[ 1609.58 5.00]-
Y . Timber wood 0.010 1 0.003] 560000 1514.56]  32.33]  28.53] s504.00] 2079.42| 352058 11.00
« 5 = Y -
\ Murungai \Morin 4 oleifera ol 14 'Fuglwopd j 0.657 0657] 025 0.164|  0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Moringd oleifera Timber wood 0.00! 0.000 0.00 0.00 0.00 0.00 0.00 0.00 000 000
Iyal Vaagai \_P‘-’/mlzharum plerocarpum 58| 79 Fuelwood 24.700 24700| 0.62 153141 4000.00y" 1514.56 80.17 70.74 360.00] 202547 1974.53 30238.00|~
Timber wood 0.000 0.000 0.00 0.00 0.00 0.00 0.00! 0.00 0.00 0.00,




¥ n ~
= P
, |E 108 | ¢ | . | g: Fri e |58 .z ¢
s I Volume (M) g H = £ 5 Sy Hag | 2% 2§ K
: z = |Tz = = g S S 25 £ %E £z -t =
slels = |E 3 V= (g/aFx1 S| e s gy BEEIELE| E2 | 2 5
—= E E Name of the Tree Botanical Name E ¢ = ) =z 2 £2 5= = £ S ";—;' § ,:‘ 2
z E s |5% | 8 = = =1zZ | £
¢ = Z| 3 3 £z =
= < R s ~ FSR 2023- [PWD 2023- [ PWD 2023- =% =
= 2 Wood type Qty Total & S 5 24-9.15.1 [24(12930/(24 (114.10/ 9% < Z
’ = (1514.56) M) M)
i S1456]  7758]  68.46] 270.00] 193060 1069.40)
Silver date palm | Phoenix sylvestris 9 9 T:‘q’;'c“:fv‘;dod (1)‘(2)3(25 1.282 0.60 g'ggg 3008'88 ! '3 s 0.00 0.00 500 0.00
1 et 4 A 8 . 8 & . !
57.05|  27000] 190626] 1093.74
Manila Tamari o Fuclwood | 0.242 0.121] 300000 1514.56]  64.65 I
amla Tamarind | Pithecellobium dulce 4 8 Timber wood 0240 0.482( 0.50 0.120] 5200.00 1514.56 64.65 57.05 468.00] 2104.26] 3095.74 3710 p—
- o Fuelwood 0.175 0.088] 300000] 1514.56]  64.65]  57.05 270.00] 1906.26 109374 9% Spe
Plumeria Plumeria pudica 3 3 Timber wood 0.000 0.175] 0.50 70,000 0.00 0.00| 0.00 0.00 0.00 0.00! 0.00 01 1 St
o Fuelwood 0.120] 0.074] 3500.00] 151456  80.17] _ 70.74] 31500 198047 1519.53] 112f  , sL
Pungan Longama pomnata 6 Timber wood 0370, 0% 062 429 s700.00] 1514.56]  80.17|  70.74| 513.00] 2178.47] 3521.53] 8060 3 SL.
; Fuelwood 0.010) 0.003| 300000] 1514.56  3233|  28.53] 270.00] 184542] 1154.58 3 sl
African Tulip Tree |Spathodea campanulata 1 Timber wood | 0.010 0.020| 0.25 0003 0.00 0.00 0.00 0.00 0.00 0.00 0.00 00 5 Sl
Indian 1 Svevainm coming : Fuelwood ooal o[ 0.028[ 4000.00] 51456 9051[ 79.87[ 360.00[ 2044.94[ 195506[ S50, 6T
e — Timber wood | 0.080 i e 0.056] 6300.00] 1514.56]  90.51|  79.87| 567.00] 2251.94] 4048.06] 2274, 7T
. e Fuelwood 0.012 0.009] 3000.00] 151456]  9698] 8558 270.00] 1967.12] 1032.88] 90 8T
Tamarind Lamarindus indica ) Timberwood | 0.020] %[ 75| g01s| 5200.00] 151456 9698  8558] 46800 2165.12| 3034.88] 468 01
, Fuelwood 0.045] 0.025] 300000 1514.56]  71.12]  62.76] 27000 191844 10815 704
2 | fuelwood 1 0025 46| 0. 1514.56) 7112 9 : Lo
et Jectona yrinds 33| Timber wood o4oo]  0:446) 055 0220 A8BB800Y 151456 7112|6276 X %ﬂin}z%g S 7031 S 3 .:z’ !
o rerminalia catamna 1o 15| Fuelwood 2778, el oo [ 1445] 300000 1514.56]  67.24] 5933 27000] 1911.13[ 108887 157305 |
: y _ Fuelwood | 27 : 52| L4 0] 1514 7 ‘
Indian Badam Jerminatia calappd Timber wood 0.000 0.000 0.00 0.00) 0.00 0.00 0.00 0.00 0.00 [
) Fuelwood 0217 0.110] 3500.00] 151456  67.24]  59.33| 31500 1956.13| 1543.87] 1704
are ! 7 ruetwood | B2ly 6 490] 0.52 |- = 201 2933 =
Poovarast Thespesia populnea Timber wood 0.210 0109 520000 151456|  6724]  59.33| 468.00] 2100.13] 3090.87] 33701
— Fuelwood 0.333 0.150] 3000.00] 1514.56]  58.19]  51.35| 270.00] 1894.10] 110590 16600
. ” : el . 45 [——20 SOURAOL s : |
Foxtail palm Wodyetia bifurcata 5 5 Timber wood 0.000 0.333| 0.45 0.000 0.00 0.00 oo 000 0.00 A E 0.00 0ol
— e etoren ’ Fuelwood [ 0583 .1 1 0437] 300000 1514.56] 96.98]  85.58] 270.00[ 1967.12] 103288 4510
Wrightia tinctorea Timber wood 0.590 0443] 5200.00] 1514.56]  96.98|  85.58| 468.00] 2165.12] 3034.88] 134400
Fuelwood 70.598 44.650
. 7. —CWOOC s sl S S — -
Total- B 3971 473 | fimber wood| 28,150 5748 19.495
TOTAL - B 98.748 | 98.748 64.145




B0
g |8 109 | , | g .
° S |2 =] PN g 2oy 2wl - 5 . £ %
s £ 3 g Volume (M?) £ 2 ] 35 ;,gn‘ga.u £ ‘“E g -
-] = - 7
5 | Name of the Tree Botanical Name ‘é 28 V= (g/a)x! = E - g E“'E £ 3 R g| £ = £ £ &
] = e £ 37 = o &
3 = |E% s|S2| g |S2EsEE27| 88| 82 Loz
. 2 |l @ Z 2] a 7 4 S g =
2 Z j E § 3 FSR 2023- | PWD 2023- | PWD 2023 = E g = =
—l - - 23- = ¥
z | Wood type Qty Total \ A g 24-9.15.1 |24(12930/(24 (114107} 9% =% E &
ABSTRACT [ [ I \ ‘ l (1514.56) MY M)
Total Fuelwood 160.
\758\9“ \’TT uehwood ) 1606091 ;5 339 99819 |} 1 152961.00| -
GRAND imber wood 54.730 36.053
TOTAL [ [ | : 429.00p1398 §
- | 215339 | 215.339™ [135.872 | | I & :
specification: 0.0

Al 2 )
“51 :9, : ; ; -;, 5167}‘112,1185.2(1)6&]277. 1;,4215&153,1;3 11,52, 3('), 6,7,8,12,17, 18,21, 22,23, 24., 30,.31 & 32.: The rates provided in these items are based on the local market price. 292 2lb
151N0.A3.7.9,10, 14, 18, 2,B4,5, 13,14, 15, 20,25, 26, 27 & 29 : The rates provided in these items arcisascd on Fare price approved by the CCF, Chennai ref. No. 5937 /2023 / L dated 07.07.2023. i ’ -
15LNo. A8 : The Eucalyptus rates provided in these items are based on Fare price approved by the Govt. in G.0.(D) No. 206 ECCF (FR4) dept dated 02.09.2022. (Rs. 4450.00 / Tonne) ’
15.No.A21 & B 28 : The Timber wood rates provided in these items are based on Fare price approved by the CCF, Thichy ref. No. 4497 / 2022 / L dated 18.04.2022.
s5LNo. A6 11 & 13.B9,10, 11, 16 & 19 : These species are relates to Horticulture department. Hence these ratesare not available in the local market.
4 The Density (d) / Tonne data provided in these items are based on Estimating Biomass and Biomass Change of Tragical Forests: a Primer. (FAO Forestry Paper - 134).
7 The Felling charges per tonne rates provided in these items are approved as per FSR 2023-24 (9.15.1) (Rs. 1514.56 L Tonne)
{ The Loading and unloading charges per tonne rates provided in these items are approved as per PWD SSR 2023-24. (Rs. 64.65 + Rs. 64.65 =Rs. 129.30/ M3)
9 The Transport charges per tonne rates provided in these items are approved as per PWD SSR 2023-24. (Rs. 7.99 x 10 Kms + Rs. 6.84 x 5 Kms = Rs. 114.10 / M3 for 15 kms)
-

;4 5+ C.No.81/2023 dated 23.08.2023 '

Sir,
Submitted to the District Forest Officer, Chennai Forest Division, Chennai. e Headquartery Range, ‘
Chennai.
-~ T M
. (‘/C \‘)U"‘A/'h JEYAPEN
v D\STng ;OREQT OFFICER
CHENNAI FOREST DIVISION

, - 04 CHENNA\‘GQO 006.
ol

Fée phe ﬁwmﬂgb ¢ &l W, exept e trezg ir dNo. AL )
b ““‘P %A, 10, H‘”o Q9.

; | Chief Conservator
’ Chennal Circle, Chen

. %
¥ ‘ m’v} W
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TAMILNADU FOREST DEPARTMENT

To .
. anmugam, Divisional Engineer (H),
° ¢t Forest Officer, CMDP Division - é
Er““m» Dvision, Alandur Chennai-860016
"kc f]al
Erz foufd@yahoo.in
Ref.No. 3758/2023/P, Dated: 92.09.2023
Sii.

Suk: Forest — Highways Department - CMDP Division V-
/ ‘Cﬁgnnensatory Greening Plantation — Raguest Administration

Apnroval - Regarding.

Ref: X 1. |Highways  deparimert leiter No. i28/2022/NIS/ILC
I {4 Dated 28.08.2023.

\’c@’m 2. |Green Committee approval as per minutes of 9" mecting
held on 12.07.2023

dekdekRdw

| Wish to state that, in responses to your ref 13! cited, | enciosed herewiin e

fine iz wutlay for creating Compensatory Greening Plantaticn ©s detailed beiov

Cost Table
T | | 7 ‘
Le | No of Rate per |
DL 1 | 3 H . . 1 {17 5¢
o | Description Seediings ll Seedtings SAROUEL
7 ‘ —'— —
| Estimate for Raising T 833k | A78.961 1475507 (.
| Mursery (30X45)size of ' “
._;\_;‘8338 Nos taller seedlings | | ’*—“'r—_m‘“».",‘».'ff' o
» | Estimate for Planting \ 7580 1840.40 | 13950252 10
~° operations S R
g 7580 704.00 53363
L0 st styear maintenance | |
L4 — 0| 74800 5677420 00
,f‘\w 2nd year maintenance ’ ! S D R
o T 783 | 823.00 6238340 00
.~ °rdyr maintenance I
I T . | 3267781..00
H * Total 1 |
—-— I U R —
E {Three Crove Twenty Six Lakhs Seventy Seven Thousand Eight Hundied ard
é‘\‘ T\Nenve Or-l
% # dy))
i: The above financial outlay was preparec hased on tne approvet 7007

o

SStirma ) ‘ i O AE
"R, and FSR for the year of 2023-24 and it «v enclosed for you! reference
i "ﬁ"‘l;&\ . s [N o)
Y b€ transfer to the above said amount 1o the folimwing Bani: Acceunt.

P
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\'\;
A

ST DIvig, A
‘Accountno. | 0416101558389 AL
IFSC code ’LCNRBOOOO4]6 I
'MICR Code 6000015038 —
‘Bank Name | CANARA BANK TT—

N f the Bank | DISTRICT F 'OREST OFFICER 'CHENNA] FORI.
ame (0]

Yours Faitbfully

YW
Dlstrm%\'esl O%ﬁur

Chennaj F ores; Dmsm

% Chen

'y 1o: Chief Conservator of Forest, Chennai Circle, Chennaa\:ig\
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—

L ¢ the Estimate for Nursery Raising,PIanting and Maintanence for C
iract 9

ompensatory ’
clanting for Highways Department Chennaj Division during 2023-

24

\_<_~‘__ ‘
Abstract estimate o
— {  No of Rat !
Description Seediing € per Amount |
s Seedlings ]
~ Cuimate for Raising Nursery (30X45)size of 8338 8338 176.961] 147550000
| ;os izller seedlings :
[ \_‘-\,___JL\__*.._F_._ —
T ) 7580 1840.40| 13950232.00
[Cstimate for Planting operations 11
15 istyear maintenance 7580 | 704.00] 533632000
L - | |
2nc year maintenance 7580 749.00|  567742¢C 70,
i l ;
]
5 3rd yr maintenance 7580 323.03! 5238340.00)]
| i
— | _—
Tetal(Three Crore Twenty Six Lakhs Seventy ;
Seven TheusandEight Hundred and Twelve t 32577812.00i
Crniy) i

/ PY Submiled to The Bithnet Jforest ©ff @nr
. -\V; s m Chh“u '
clannat B vimen, FOREST RANGE OFFICER
VELACHERY SPECIAL RANGE

CHENNA| FOREST DIVISION
et

IEST OFFICER

Prad g
- T ™ .\.‘i’ﬁk
JENNAI FOREST DIVISION
!
!
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| ai der Compensatory G i i ;
‘ Raising Nursery un © ry Greening plantation For Highways D i
'ﬁ,tirﬂa‘e fof Chennai Division during 2023-24 ghways Depatient. in

Nl s
T e 13x25cmx300G

£

of Bagd

J,rBa 3 30X450mx4OOG
0

oo rate Rs,488.25/2022-23
9 Rs.62845/2023-24

No.of seedlings
Casualities 10 %

Total seedlings

7580 Nos

758 Nos

8338 Nos

es rate Period of Nursery - Dec '2022 to Sep'2023
- i FSR ltem | ]
Qty Details of Work = Rate Per | Amount
ARTI-Sma" size bags 13x25cm (Dec 22 to Mar 23) L
~——7137M2  |Preparation of Nursery site by Clearing 4.1 118157] 200 | 6717
and levelling the site for forming | ’
standard bed of size 10mx1m |
i ) ! ]
77 8338Nos  |Costof 13x25cmx250G polybags Tender rate | 967.60] 1000 | 8068
| | 2022-23 |
| | N
7 1531Kg  |Costof Seeds PCCFME | 20000 1 3062
‘ ‘ |
| | i
'/ 2274Cum |Formation of germination beds of size | PWD SSR | 10625 2416
. 10x1x0.3M item no.62 | |
! ’
. ]—3' £.00 Beds/1|Watering the Germination Beds twice 4.5.1(2022- 400.37| 10beds/ . 4804
s 50 |daily with rose can (15days) 23) day J
8.00 Beds/1 |Watering the germination beds once 4.5.2 (2022- 200.18| 10beds’/ 1] 2402
5d daily with rose can (15days) 23) | day | |
|
] 1 90¢
8.00 No Provinding shade pandal for mother \ wages rate 48825/ 1No 33908
bed (2022-23) .\
i il m | 13425
8.950 m3 Collection and supply of silt and red LR 1500.00{ Cum | 5
soil according the requirement of |
prepartion of soil mixture 4/5th of total ;
L LR htsoo 00 #
2198m3  |Cost and Transfort of farm yard : |
Lo manure filling bags 1/5th of total |
b~ volume ‘
10 : ~ - 218736
0 833 Nos Preparation of soil mixture by breaking 4-6~42(32)022
’\. 1 clods,seiving, mixing fertile earth
b (including redsoil, silt and sand
\ | according to requiements) and
L farmyard manure in the rgatuon of
| \ 3.1 heaping at the filling site and fillng
| in poly bags arranging bglgs in beds
1 and pricking out the seedlings -
! 3 , i 4 (2022
, | 833 Nos Watering the container plants with rose 4.10 ! 3()
% | cans. twice daily 13x25cm (16days)
| M T——_ I
) - 1.4 (2022-
p' | \ 8338 Nos |Watering the container plants once 4.1 ; é)
3 \\L\kaily with rose can 13x25¢m (30days)
l,
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. T/ Details of Work | FSR  Item | , S
" -—J No Rate Per ' Amount
e Ne

:m;’jﬁ&ﬁn’g side pranches once in 2 | TNHAIME | 3
'months - 2 limes | |
S A o
4107 | 45183 1000 Err

G
— TWatering the container plants twice |

' daily - 60 Jays |
P ey : ‘ |
- Watering the container plants once 217 | 47597, 000 ,i

38 NoS
daily -(12052ys) f
T R T i — IR
~ZiNos |Shifting ‘e container plants weedling | FSR | 169057 000 B
\grading anc replacement of casualities | 2023-24
. 4157

lin the bags _shifting to done once In
!21’days, 1shifting not before 45days
jafter pricking out -7 shift l

|
|
|
|
|
|
)
I

~ 845 20000

R 480 |Nursery orotection mazdoors 1 no/ "FSR 2023-24
, 20000n0s of 30X45 bags - 180 days ! | |
B ,r’—-————-’/___———————————'—'———————— — -
8 58066 MZ Cost of Green shade net LR .’ 35.000 1M | 204
”-//L_—_//’__/J IR —_—
3 LS Contingercies for application of LR | ’ )
pesticides efc., and unforeseen initems | |
- |ifany :
Grand Total | A[ 1475500
- Cost Per Set;a]fn;g-ﬁs, 176.961 o
Spz - fication Report :
1 This Estimate has been prepared based on Mode! Estimate of NHA! approved by PCCF
Ref No.J1/5218/2018 _dt-28.3.2018 & FSR Rate of Chennai Gircle for the year of 2072 -2023

&2023-2024
5 SiNo2 &16 The item required as per Tender rate 2022-23
38t No.1,5,6,7,10'1‘,,12,13,14,15, 19,29,30,31&32 These Items raqured as per approvz" TS
2022-23 &2023-2024
4 Sl. No.3 The Item is
55l No.4,25 & 27 These ltems are req
6 SI. Nc.20,21,22 & 23 These |tems are red
7SI No.8,9,17,18,33 & 34 These [tems are require
58S No 26 & 28 The ltem is required as per NHA! ME rate
9S| No 24 The Item is approved as Per ME of MTP

Sir,
orest Officer, Chennai

Cony submitted to the District F

FOREST RANGE OFFICER
VELACHERY SPECIAL RANGE
CHENNATFOREST DIVISION

required as per PCCF ME rate
uired as per swWD SSR 2022-2023 & 2023-2024
Rate 2022 2023

uired as per Research Wing
d as per Local Rate.

Divisior, Chennal

1o rRICT F
Da-Jr il r

AN A =OVTIII I Y

U}'ii‘.‘;»ﬁ:‘bl".i O ! W

CHENMAI-GT0 U066
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or Planting 7580 Nos of taller seedlings Under Compensatory Greening Plantation For H
ion For Highways

R

]male f D . ) ..
epartment in Chennai Division During 2023-2024
» Size of Polybags : 30x45 ¢cm
v ! No of Seedlings - 7580Nos
F ,\doptin Fsigf_,z__.qm-u Wages Rate : Rs.628.45
b T : l —
irn Details of W FSR Item v
_ ;lo | aty o No Rate | Per Amount
//r — TNos |Aligning and marking Strip plantation —
.1 7580.00 including avenue ,
1E ;75 524 867.26/ 1000 6574.00
' //*’””’_1" . 3 S
" Nos |Digging of 60cm” pits in all type of soils
7 | 2530.00 for avenue plantation for non rainy 58.1 5819.45 100 441114.00|
o season
”/'T’—/ m3 |Collection Supply of farmyard manure ,
? Q | | 1/3 of the pit | )
o BETE | 0.6040.60x0.20K7580-546.76m3) Local Rafe | 1500 ’ 818640.00
\ |
o .
L Application Charges For Farmyard ‘
4| 100 Manure For 60cm3 Pit @ 1 maz/38 0S| yyages Rate| ~ 628.45 12506200
L] -
P | im3 Collection and supply of sandsilt and ,
? ‘ red soil, according to the requirement *
; 5 | 54576 1/3 of the pit Local Rate 1500.00[ 1M3 818640.00|
f 0.60x0.60x0.20x7580=545.76m3) :
| R I R A
; ' t
o [ g [ [CostorvemioomeeR ko /Pt geRi rate 1200 1 30950.00
i /,_,__,JL,__———__._A_,_,——J
| s |Ka [Costof VAM100g! Plant SFRI rate 2200 1 16676.00
— L__/_.,-—————————_/
| i 5g/ Plant o
o | wrs Kg |Costof Azospirillum 12.5¢ SERI rate 2400 1 3022.00.
‘ENN / Plant /W#’F/—J
ia 12.5g/ Flan 3
1{ 5 | s Kg |Cost of Phospobacteria 9 SFRI rate 3000 1 3922 001
- I N B, e,
i Nos |Transporting saplings (Transport to the| [
0| gy | |redius of 40 kms)Exluding 02078 and| NHAIS 700 1No 58366 00
[ Unloading MTP ME ‘
Nos |Loading & Unloading the polythene |
1 Container seedlings in privaté 1000 !
8338 /depanment vehicles upto a lead of 2 5117 2067.60 NoS 1724000}
| km(excluding hire charges) ‘
l“\\L_.J/J - |
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S FSRitem | o [ -
Sk Details of Work No Per
No ' Qty e
] Nos |Distribution of saplings from wherg 1000
" | 8338 seedlings are stocked to the planting 5.15.1 6284.50 o
o) 8 spot upto 100mts.
- \
Nos [Planting the Container seedllng‘st by
13 | 7580 refilling the pits of size 60 cm?in 5.2 1074.65(100 Nos B
avenue )
Nos |Replacement of casualities(10% of the \I\
total plants) by reopening failed pits
and planting the seediings (1/2 pitting !
rate full planting ratej(excluding the f
14 1 758 cost of transport and distribution of 5.23 3984.37/100 Nos| 3020;
| seedlings) ’ '
| |
i l ]
| Nos |Mulching the planted seadlings at ]
15 | 7580 100grams coconut coir pith per pit. Local Rate 2.00! 1no 1516001
{ Nos Scrapling for 1m dig and soil working
! 15cm depth around each plants and "
! 1% | 7580 removing the grass roots away fromthe| 5.4 772.99/100 Nos| 88555 4
; site of uptuming the soil |
— 1 |
Provision of vertical casuring poles to PWD SSR
- the pianted ings 2 | . , ‘
17 | 18950 |1te plan;: nted seediings 2.50mtr ht.per unique 500 1RM 28425011
! | codeM0181/ '
— || 2023-24
—_—
Nos (\jNa.tenng the plants once in 5 days -
18 | 7580 uring non rainy periog (from Jan to FSR wage 72740
March 2023) 200 Plants per maggoq . e 52845200 Nos) 3
—————— |15 watering days
| .
l Ltrs I(T:]OStt ,?f \;vatjr Q@ 2D liter per seaglings 31— f
19| 2274000 ontns for 15 watering days 4000 B
(20x7580x15= ] As per 12000 20740 |
L\ 2274000Lt.s) | NHAI- ME 1200.00 Ltr |
\'\ ~
Nos aﬂgaging Protection mazdoor @1 T
azdoor/500p t
20 2074 Plants (from October2023 5
10 march 2093954 FSR wage 42005
days). *® permoh - 50 e 628.45 Maz |
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Details of Work FSR item
No Rate Per

Amount

Nos |Cost and labour charge for Providing
tree guard fence NHAI ME el 1

8982300.00

Contingencies for application of
pesticides efc. and unforeseen items
towards diesel for vehicles and other
LS contigent expenditures

32384.00

TOTAL

13950232.00

Cost per seedling 2023-24 1840.40

i gpecification:
| { Tre ltems provided in the above estimate as per NHAI Mode! Estimate approved by

pch(Ref.No:J1/5218/2018,dt:28.03.2028)
2 The rates provided in item No.1,2,11,12,13,14 and 16 are as p

* 3The rates provided in item No.6,7,8 and 9 are as per SFRI rate.
Education,Ref.No:P/253/2020,dt:27.02.2023)
Tre rates provided in item No.3,5and 15 are based on the local market

n item No.17 is as per PWD SSR-2023-24

er approved FSR 2023-24
(PCCF-Research and

price

5 e rates provided i
- 6 The rates provided in item No.10,19 and 21 are as per NHAI ME.
77he rates provided in item No.4,18 and 20 are as per FSR Wage I

T, oo Dighiet Foresf

ate 2023-24

eff @,

FOREST RANGE OFFICER
VELACHERY SPECIAL RANGE
CHENNAI FOREST DIVISION
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_ t year maintenance of 7580 NOs of taller seed|i :
imate for Ist Y : _ edlings Under Compensatory Gree
ke plantation For Highways Department in Chennai Division During 2024-2025 e

r
2 . FSRI
o Qty Details of Work N;em Rate Per Amount

/7’5?3/7 Nos |Cost of 30 x 45 cm taller seedlings ME(Nursery) 1791 1 No 135682.00

3
.25 [Nos |Transporting saplings (Transportto the NHAI & 7.000 1 No 5306.00

5

2 .
‘ tt radius of 40 kms)Excluding loading and | MTP ME
’1 Unloading
[ | ——— N S
f"'fs%rf Nos |Loading & Unloading the polythene 5117 2067.60| 1000 1567.00
Container seedlings in private Nos

idepartment vehicles upto a lead of 2

1 km(excluding hire charges)
]

N I S nir I N S E——En
758 |Nos |Distribution of saplings from where 5.15.1 6284.50] 1000 4764.00
Nos

| seedlings are stocked to the planting
| ‘ : spot upto 100mts.
)

‘:
\
)

! -

26534.00

758 |Nos |Replacement of casualities(10% of the 5.23 3500.47, 100
Nos

| total plants) by reopening failed pits and

5 planting the seedlings (1/2 pitting rate

' full planting rate)(excluding the cost of

, transport and distribution of seedlings)

— T 771801 00
FSRwages| 62845 200 1071821.00

-

6 ‘) 7580 |Nos |Watering the plants once in 5 days
I during non rainy period (from April 24 to rates Nos
March 25 - Exclude Oct, Nov, Dec -
\ 9months ) 200 Plants per mazdoor - 45
L\L\ watering days | e
7| 6822000 [Ltrs |Cost of water @ 20 liter pef seedlings Asper | 1200.00 12000 682200.00
l for 45 watering days NHAI- ME Ltr

(20x7580x45=6822000Ltrs) s ]
FSR wages 628.45 1Maz 2858191.00

|
8
4548  |Nos |Engaging protection mazdoor @ 1
Mazdoor/500 plants (from April 24 o rates
‘ March 25 - 12 months ) 25days per

[ month - 300days
I I s ey
1 7580 [Nos Scrapling for 1m dia and soil working 5.24 772.99) 100 58593.00
15¢m depth around each plants and Nos
! removing the grass roots away from the
site of upturning the soil
R — T 0
s | Contingencies for application of LR | 5542.00
' pesticides etc. and unforeseen items ‘
\L[’wards diesel for vehicles and other |
contigent expenditures I
TOTAL T [ e
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FSR ltem
:'(; Qty Details of Work No Rate

1 Estimate cost
2 10% FSR Escalation for 2024-25
3 Estimated cost for 2024-25

Cost per seedlings

Specification:

1 The ltems provided in the above estimate as per NHAI Model Estimate approved by
PCCF(Ref.No:J1/5218/2018,d1:28.03.2028)

2 The rates provided in item No.3,4,5 and 9 are as per approved FSR 2023-24
3 The rates provided in item No.2,7 are as per NHAI ME.
4 The rates provided in item No.6,8 are as per FSR Wage rate 2023-24

5 The rates provided in item No.10 is based on the LR

6 The above Estimate Prepared as per 2023-24 approved rates and the rate esclated for the year 2024-25
5ix, opy Submiied o tha Dighict fovest © kpees
Chornas, 3 ai0m. chanmect | W f
FOREST RANGE OFFIEER |

VELACHERY SPECIAL RANGE
CHENNA! FOREST OIVISION |

/Cwnj?/» @M}

DISTRICT ;G&%gﬁ%ﬁ
i : i'. 29 r L CER
FUREST DIVISION

Cr':‘::i'ﬁ&‘\s'.i";:"-'@fj(} Gog

CHENA;

\Z@?
W
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ate for 2nd year main_tenance of 7580 Nos of taller seedlingsUnder Compensatory Greening
#7 pjantation For Highways Department in Chennai Division During 2025-2026

FSR Item
No

“ 15 LS Watering the plants once in 5days| FSR wages| ~ 628.45/200 Nos| 1071821.00
' during non rainy period (from rates
April 24 to March 25 - Exclude
‘ QOct, Nov, Dec - 9months ) 200
; Plants per mazdoor - 45 watering
: days
) 6622000 |Ltrs | Cost of water @ 20 liter per As per 1200.00] 12000
‘ ‘ seedlings for 45 watering days | NHAI- ME Ltr
(20x7580x45=6822000Ltrs)

Details of Work

Rate Per Amount

682200.00

\

1B |
|3 AmNos Engaging protection mazdoor @ | FSR wages 628.45, 1Maz
‘ 1 Mazdoor/500 plants (from April | rates
24 to March 25 - 12 months )
25days per month - 300days

2858191

- 7580 INos |Scrapling for 1m dia and soil 5.24 772.99/100 Nos
working 15¢cm depth around each
plants and removing the grass
roots away from the site of
upturning the soil

58593.00i

|
|
|
!
|
|

LS Contingencies for application of LR 21278.00
pesticides etc. and unforeseen
items towards diesel for vehicles

and other contigent expenditures

f . TOTAL

4692083.00

o B N

Estimate cost

10% FSR Escalation for 2024-25
Estimated cost for 2024-25

10% FSR Escalation for 2025-26
Estimated cost for 2025-26

Cost per seedlings

4692083.00
469208.00
5161291.00
516129.00
5677420.00
749.000
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Sl. . FSR Item -
t Details of Work Rate "
No Qty No Per . A,
Specification: —
A

1 The Items provided in the above estimate as per NHAI Model Estimate approved by
PCCF(Ref.N0:J1/5218/2018,dt:28.03.2028) I

2 The rates provided in item No.4 is as per approved FSR 2023-24
3 The rates provided in item No.2 is as per NHAI ME. |
4 The rates provided in item No1,3 are as per FSR Wage rate 2023-24 1
5 The rates provided in item No.5 is based on the LR

6 The above Estimate Prepared as per 2023-24 approved rates and the rate esclated for

theyea(\
2025-26 . . ‘
iy, Co-P_:j Qo e o +Ra rgrrict Lovest ® {4,

&Qﬂ.rma{ POV LB e cRanreA FOREST;éHGE OFFICER l

VELACHERY SPECIAL RANGE ‘
CHENNAI FOREST DIVISION

.7 (‘ﬁukﬁq
DISTRICT PO mrm N
:*'-‘.f":e-_::,_l, s .

3 - T
LE I R N W)

e e e, v r 7 ey s

i peltonls 2 PNIVIRS VA

i HEE R el I ERY INTEEH
~
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3
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te for 3rd y'ear maint'enance of 7580 Nos of taller seedlings Under Compensatory Greenin
plantation For Highways Department in Chennai Division During 2026-2027 ’

ST B

Detai FSR Item
! Qty etails of Work No Rate Per Amount

| 'f’{sgo Nos |Watering the plants once in 5 FSR wages 628.45/200 Nos 1071821{051
‘ days during non rainy period rates '
(from April 24 to March 25 - i

Exclude Oct, Nov, Dec - 9months |

) 200 Plants per mazdoor - 45 |

watering days I

[ |
76822000 |Ltrs  [Cost of water @ 20 liter per As per 1200.00| 12000 682200.00|
seedlings for 45 watering days NHAI- ME Ltr !

(20x7580x45=6822000L trs)

I
|
|
|

1545 |Nos |Engaging protection mazdoor @ | FSRwages| 628.45| 1Maz 2858191';
1 Mazdoor/500 plants (from April |  rates |

24 to March 25 - 12 months ) A
25days per month - 300days |
l
|

Nos [Scrapling for 1m dia and soil 5.24 772.99/100 Nos 58593.00|
\

working 15cm depth around each
plants and removing the grass '
roots away from the site of l
upturning the soil ‘l

Contingencies for application of LR 161 52,00*i
pesticides etc. and unforeseen

items towards diesel for vehicles
and other contigent expenditures |
: TOTAL 4686957.00
1 Estimate cost 4686957.00
2 10% FSR Escalation for 2024-25 468696.00
3 Estimated cost for 2024-25 5155653.00
4 10% FSR Escalation for 2025-26 515565.00
.= 5 Estimated cost for 2025-26 5671218.00
4 10% FSR Escalation for 2025-26 567122.00
5 Estimated cost for 2025-26 6233340.00
823.00

Cost per seedlings



133 [ I |
e | - . FSRitem |
| ;‘ ! Qty Details of Work No | Rate | o
' ,?.; - 1 "“‘---~_.'._____§ . 1
Specificztion: ‘\ :
1 The liems provided in the above estimate as per NHAI Model Estimate approve - ; o
PCCF(Ref N0 1/5218/2018,t:28.03.2028) | f
2 The rates provided in item No.4 is as per approved FSR 2023-24
2 The rates provided in item No.2 is as per NHA! ME.
x

4 The rates provided ir item No1,3 are as per FSR Wage rate 2023-24

5 he rates provided in item Nd'5 is based on the LR

stimate Prep=red as per 2023-24 approved rates and the rafe esclated for
S, CdTPU Subresihe) o R WM\Q‘ Torat eﬂ
ene, BV o, harvran

-

Ei(:REST RANGE OFFICER.
CHERY SPECIAL RANGE ff i’

f&w\b Ko/
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o U -;*?'L,’;EE"I METROPOLITAN DEVELOPMENT ENGINEER(H), (a/c]

. S PLAN

B - DIVISION.1, CHENNAI-16.
5 4 ESENT: Thiru.V.Ravi.B.E

J Mr No.7 /AL/2024
,, Dated:20.03.2024

seb: HD - CMD e .
/ P, Division - I- Widening the East Coast Road (ECR) to

Six Lane f;
rem Km 15/700 - 22/300 at Neclangarai, Injambakkam

and Sholinganallur Vi
illages. : S
Officer Chennai Division -li:cgs Making Payment to the District Forest

Ref: 1. G.O (I\ds) No: 128/H' . ‘
. ighway & M
Dated :14.07.2022. ghway & Minor Porfs (HW2) Department/

Sanction is hereby accorded to make payment of Rs.50,00,000/- (Rupees Fifty Lakhs
on1)') towards payment Bill to District Forest Officer Chennai Division towards payment
of Widening the East Coast Road (ECR) to six lane from Km 15/700 -22/300 at Neelangaral,
Injambakkam and Sholinganallur Village.

The allotment for the head is follows P

The total allotment for the above work : Rs 1099647000/
Expenditure to the end of Previous Bill Rs. 1067707286/
Expenditure now made Rs.50,00,000/-
Total Expenditure Rs. 107?.’/0'7286/-
Balance amount R3.26039714/- 7

Total Value of work done - 50,00,000/- IT 2% - NIL
WHA 5% : -

s: Previous bill : - |
v be made ! 50,00,000/-/ Total : NIL/

Paymcnt now to

to disburse the amount of Rs.50,00,000/- (Rupees Fifty

The PAO (Suut.h) chucsu:d
Lakhs Only) Payment 10 District Forest Officer Chennai Forest Division.

The Expcndilurt is incurred under the foll}wi.n’g Head of Account

nt: 5054—80-800JW-416-01

tlay on roads and bridges 80 - General - 800 -
Other cxpenditure State expenditure JW - Chennai Metropolitan
Development Plan Traffic and transport Improvement in

Chennai City -16 Major Works o
g

/- e

Divisional Engincer (1) (4/c),

CMDP Divisiot = 1,
Chenua’ - 16

. . }y
L Officer Chennal Division qﬁ y’bﬂ

The Distnct Forest
Copy to Bill

Copy to PAO South
Copy to file.

Head of Accou
5054-Capital ou
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| on pehall of the Govemnor of Tamij] Nadu, seq]

3 ran . e 3 ed
i Forfcciv'cd by the D!\SSlonalcEngmce_r (H) CMDp Divisiongcrcentage Tenders on percentage basis
aill bjc’\. puilding Alal'}ll l;‘ri] l}ennal -16 at his office 6 1# Floor,Corporation Comrmercial
-cogjjpoou. i respect of the following work as detailed below Plo 3.00 P.M (as per Office Clock) on
1.0 .
" PR —
E’SI- Name of Work fnpatl: EID Cost of | Perlod Place of
No Value ou | Tecnder of ‘tender
‘ (Includi nt | Documen | Comple | schedules can|
ng GST) (Rs) ; lt&:i tion be obtaincd
. ncluding
Rs. GST (Rs)
Tmnsplﬂmmion of Trees from Widening ' Divisional
3 porion the Road to New location in the Engincer (H)
Work of Widening the Est Coast Road CMDP,
(ECR) to Six Lane from Km 15/700 - Division-I, 1%t
22/300 at Neelangarai, Injambakkam and| 14.6 4 700/ | 6000+108 | 3 FJOOfforpor
Spo!linganallur. lakhs | 70 0 Months Corﬁmc::r;cial
Complex
Building, |
Alandur,
Chennai -16

I. The Tender can be purchased during office hours up 10 10.01.2024 at 5.45 P.M. from the
office of the Divisional Engineer (H), CMDP Division- I, Chennal = 16 i

ved at the Office of the Di visional Engincer (F, CMDP Division-1,
mercial Complex Building, Alandur, Chennai -16 up to

- pened at 3.30 .M on the same day at the

(g

The tender will be recei
1*Fleor,Corporation Co
300PM on 11.01.2024. and the same will be ©
above addre . in .

ress. :th Registration alive upto datein -

+ Class - IV & above Contractor’s at the Stat Jevel Wi
for the abOVC

ascert

[

work. .
£

Highw igi
shways Department are eligible Jined during office hours from the office of

% Fuher clarification if any required, €20 P° hennai — 16.
the Di\'iSiOnal Encineer (H) CMDP, Division— I, Che 9 :;J\
S ’ J- Q\"" v A
<. Divisional-Engiheer (HJ,
B CMDP Division -1,

" l‘,_l 2> Alandur, Chennaj - 15.
L 7
. "'-..—\- - e e ——— e ————— -

L ————
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© Offlce of the Divial
onal Englnecer (H
CMDP, Divialon - I, Alandur, Chennal —flc)».

To,

~° Babuji Civil Construction
| No. 50/36, '
lsavarai Street, saidapet
Chennai -15. '

TRP No: . '/2023-ZQJDO/Dt.]2.01.2024.

Gentlemen,

Sub: Highways Department - CMDP Division-I - Transplantation of Trees
from Widening portion the Road to New location in the Work of
Widening the Est Coast Road (ECR) to Six Lane from Km 15/700 -
+22/300 at Neelangarai, Injambakkam and Shollinganallur - Work
order issued - Reg.

Ref: 1. Tender Dated 11.01.2024.
ke Ao

owest tender of Babuj!
Chennai -15 for

ew location in the

For and on behalf of the Govcmo; of Tamil Nadu, the L

Civi Construclion; No. 50/36, Kavarai Street,saidapet,

tion of Trees irom Widening portion the Road to N
ECR) to Six Lane from Km 15/706 - 22/300

» amounting to Rs.14,64,355/-
hundred and Fifty Five only)

23,376/-) which werk out to

“Transplanta
Viork of Widening the Est Coast Road (
zt Neclangarzi, Injambalckam and Shollinganallur,
{Rupees Fourteen lakhs Sixty Four thousand Three
(with Base Cost of Rs. 12,40,979/- and GST 18% Rs. 2,
0.03“..' Less Estimate Rate (2023-2024) is nccepled.

1. For the due performance of the contract, within 15 days from the date of
reeeipt of the jetler accepting his tender, the contractor shall furnish a

Security Deposit amount of 2% of awarded contimel valtie minus initind

"security amounl,
ard, you have alrendy furninhed Enrnest Money Deposit and

rity Deposit for Rs,30,000/- (Rupees Twenty thousand only) in

In this rceg

further sccu
the form of Term Deponil

TRl
AN
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MY PK) )
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tificate valig
< certificate UL
v Clearance d
: . » Tax Cl e .
Tou are eQuested (o produce Income You arc requested to fm"\lsh.
. . “ertificate.
‘'car 20220037 (v lepistralion Cet
) SRS L025, GST R RISty
: . ‘n
v ~ - 1 youl
Rs.lOOJ- Non Judicin) Stamp Paper m |

SrCement.

ame before exccution of th,
a

incers to be engaged by yoy for
CFErineCrs
. ster of BEngit . IR :
1°U shoulg Produce the consent Jetter ‘ficates as mentioned in the Biq
T ificates
his woryg N copy of their qualification cerl
Setment,

§ 1DP, Divisiop - 1
I sngineer (H), CM ) )
- You shoulg altend the office of the Divisional Engl

iculars withip 15
ioned particu
Alandur Chennai - 16. With all the above - mcn“Oh Id be prepared tg sigp
y - [y g ou g
dars from the date of receipt of this letter and you

. own probity apg
» witness of kn
the Lumpsum Agreement in the presence of the wi

wealth.

to SSRB. The WTitten
+ Execvtion of contract shall confirm to cl.104.04 of PS to

Lum

: d the Govemment
'PSLmM Agreement to be entered into between you an
snall

I'be the foundation of all rights of both the parties and the contract shay

not deemed 1o be complete until the agreement is signed by you first ang then

5V the proper Officer authorized to enter into contract no beha

If of the
CGovernment of Tamilnadu.

T the aboye work is liable for forfeitur,

e not as penalty
licuidated

but in Payment of

damages sustained as a result of such fajlure as per clause 104.05

ef the p.g 10 S.S.RB,

/

Qr )

N

DwxslonN En
f CMDP pjy;

ﬁhli‘. Mnndur, C

Bineey (R),
vision — 1,
hennagj - 16,
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Tree Transplantation Works
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Tree Transplantation Works
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Tree Transplantation Works
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Photos of Transplanted Trees
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Photos showing NGO Explaining Tree
Transplantation works at ECR to Forest
Officials
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Watering Photos of Transplanted Trees
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News Article Relating to Tree Transplantation Works at ECR
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across the country,

can only bedetermlnedaﬂer

i confirmed that the elephant melnqulry mDFOsald.

The Trees Were To Be Axed for Road- -Widening of East Coast Road
~ 97 ECR trees now at
Sholinganallur lake

Mwbhlndhrrmdmdmmd
ECR. Syed and his team from Green Care, a

‘Coimbatore-based NGO, transplanted the
trees to Sri Raman Thangal Lake in Sholin-
ganallur

knocking off everything blocking the path
from trees and electric poles to encroaching
structures and, in some places, even com.
pound walls. It made a proposal to remove
around 856 trees to the district green commit-
tee which approves/denies felling of trees.
“But the committee asked us to transplant 97
nesandretainastrychnmemee(etﬁmamm)
Itgave thenod tofell the rest,” saida highways
uginea:

“ District green committee members said
notall govt departments try to save trees. “We
partnered Green Care to transplant the trees
because they have the right skill sets. We know
that the oxygen produced by a new sapling is
mﬂmnﬂ:atofagmwnn'ee,anditisimpor
tant to save them,” said the engineer:

While the highways department will plant
101trees for every tree it cuts, new leaves have
sprouted on many of the trees transplanted
since March. “Almost 70% of trees have
sprouted now,” said Syed. His team members
pruned the branches, covered them with cow
dung and gunny bags, used a crane tolift the
trees with the roots and the soil attached and

shﬂ!edtham.'l'heyduganaﬂ-deeﬁgndaﬁ
wide trench and planted the trees. &
mwgbem%mﬁma
plant. Tropical rootsare may
damaged. We can observe if the trees revive
mlyaﬂa'smneﬂme,"saldARamaclmndmn
emeritus professor with Anna University’s  New location of the trees | Sri
Centre for Climate Change and Disaster Man-  Raman Thangal Lake in
agement. Summer is ideal to transplant as  Sholinganallur J
mhmnaﬂeetaoﬂauamedmmotswlma Age of trees | 1020 years
mmﬁmdmmmw& Tree species transplanted |
cessful “Itwill takeone”  peepal tree, Spanish cherry,
mm;m,nanswd. ‘ fan |
- —

il Adalal -
llt\v HOME: Transplanted trees along
Sri Raman Thangal Lake, neaf
Sholinganallur, These trees were

) relocated from ECR without being cut

A et o

i éuuww '
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gasoal

2/ W o @nfp e Go 26 2024 -
—————— . p s > @

Qesranar, G 26~
GlasrsmeiuieT tpdh
Bu sreowns, 3.9
i, TED Epd & LD
seng ITEV Liﬁgg;
rane  aplumer
e

Wi e HSE®T aseny,
10.5 .18, ZInub, Wi
. ayfuns  WIDPLILLE
. GRS
. wife Op@EsETRE
- s smidled, LTINS
GaummiGsenf,
¢ ugSles  allflandatd
usafl 5L SEpgl. @B,
e

8.4 oyr., Ganfimisneame upnofiss SiEsse
b 8 Vs, o bk o e i itk

o7 wyslar Aeasmear 9z (e OF
Yau'ig, GauBsn® smii  @ent dsie QpTeBL

|




G,

152

GUOLPHIEH_eI@1IHGI

.ga|@1|3ug,|j QuUMImHY
: . I QuireMwImery(Gb)
A, Guon Qa e GOy U”_'-— QJ ; I(@]g)n‘g@ —_
QUETE T DIINICVT] Q”‘“"f‘”“f LIHIHERI] QUENTTE F15S
GoIm_L_1b-1

v d Gaifl imud s (LD

Qo cirenes QI &G LD r%m)gbg,nf},@armmm

5.8.6T600T: 29 /2024 HIT6iT: .08.2024

Qum(nen : mﬁmh-Qy,@@a-rrammg')g,lamgjﬁsso-mmfumsh ml(B 6T QU5 L MIBHETT

Lo & 8- ugmofuy QHIme CHIT(HGHEL- Q&HILIUTS

vaing Qo fleNsH g QameTeug WM
QumyFs HLLLD o L GEILLI 01 & HPsH® HLMHEHM] &
Le&@ @enLiord o 6em 758 LDJMIGST glammﬂuLL@,Gmgm,&mﬁﬁgmmm
Sp,EMETILILIG. 7580 wymser Hr@G 3 QU(BL & UgmLoifl&e Comeuwre CGHTens
€M.3,26,77,812 -5 ufeons  QeOLHHIEV QEmEmSIWITE  €5.50,00,000 L GG

Qasitenes QIETHCHTLLLD curis &eumdbaled QeHSHULILLFI.

& 616D Qastremssr  GILIHHS]
memev  eNfleum&HsLd

SHOUNE!, HL-6Y Qauiiw QafleyQaiur L JIDHSTRIGED 6Tf&HSHDTIWITES)]

Ww&saT  oHed  BLLMED LGSLTSELD. S ([HL TEH6I 85D QEGBUUSTE
LyR&GeNeT UTEISTINDE MAGHILED LIEEaEmBET Hbl Q&L eumuICiLy
QEUusTe, Sl FHEDG LEEOTE, S UQUTID  SEHLDBBIGTEN  HVF (Heavy Vehicle
Factory)1160 BHEY Q&L SIWILH SHGLOTD) uefeyL et QsfallsssQasmanaGms.

Coguld BL&] QFlW  gOHD  STELTEISHTE g peen  CIHTENSLLITET

€15.2,76,77,812 6DIL Seu6TID Qe LOMm) LsmileyL 6or Qg Mg sSQsTeTHCmei.

HRIGET 2_6TUEOLOIL|6TTET

Forest Rm

Velachery Special Range
Chennai Division

H&H6L

p—— : .. :
MEULL. GUEST SIEVIEUEVT 6NT&EN,ClFstTemett euaTHGHTL_ L LD,Cl& 60160601



153

Strvchnos nux-vomica (Etti Maram)



https://en.wikipedia.org/wiki/Strychnos_nux-vomica
https://en.wikipedia.org/wiki/Strychnos_nux-vomica

